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 at  सब  लिमये :  जैसा कि  बोरकर  लाल
 गुप्त  ने  कहा  है,  झगर  उत  का,  या  किलो  कौर
 सदस्य  का,  कालिंग  एडेन्शन  नोटिस  पहले
 आया  है,  तो  उनके  जवाब  में  यह  विमान  दिया
 जाना  चाहिए  था,  लेकिन  इसके  पोछ  बात
 यह  है  कि

 Mr,  Speaker:  How  many  pages  is  itt
 Dr.  Karan  Singh:  It  will  take  about

 ३0  minues.
 ओ  मु  लिपे  :  स्टेटमेंट  को  टेबल  पर

 रख  दिया  जत्थे  ।  बाद  में  सवाल  प्रूछते  दिये
 जायें

 Mr.  Speaker:  As  I  said  day  before
 yesterday,  if  you  want  any  discussion,
 we  can  have  it,  instead  of  taking  one
 or  two  minutes  ‘o  ask  questions.  Let
 him  lay  it  on  the  Table,  let  Members
 go  through  it  ang  then  if  necessary,
 there  can  be  a  discussion.

 se  eee

 wr.  Karan  Singh:  I  lay  the  state-
 ment  on  the  Table.  [Placed  in  Lib-
 rary,  See  No.  LT-78/67].

 Mr.  Speaker:.  We  now  adjourn  for
 luneh.
 13.62  bra.

 The  Lok  Sabha  then  adjourned

 —
 till  Fourteen  of  the

 f

 The  Lok  Sabha  reassembied  after
 Lunch  at  Fourteen  of  the  Clock.

 (Ma.  Derury-Sreaxer  in  the  Chair]
 ELECTION  TO  COMMITTEE

 The  Minister  of  Parliamentary
 Affairs.  and  Commuonications  (Dr.
 Ram  Subkag  Singh):  On  behalf  of
 Shrj  Anna  Sahib  Shinde,  I  beg  to
 move:

 “Yhat  in  purmuance  of  Section
 5(l)  (i)  of  the

 a  Pd Cruelty  to  Animal,  Act,  79०0,
 proceed

 far  Board  for  a  term  of  three
 years  commencing  from  the  date
 of  their  election,  subject  to  the
 other  provisiong  of  the  sald  Act.”
 Mr.  Deputy-Speaker:  The  question

 1s!
 “That  in  pursuance  of  Section

 5(l)  (i)  of  the  Prevention  of
 Cruelty  to  Animals  Act,  1960,  the
 members  of  Lok  Sabhg  do  pro-
 ceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  four
 members  from  among  themselves
 to  serve  as  members  of  the  Animal
 Welfare  Board  for  a  term  of  three
 years  commencing  from  the  date
 of  their  election,  subject  to  the
 other  provisions  of  the  said  Act.”

 Te  motion  was  adopted

 4.02  hrs.
 DEMANDS  FOR  GRANTS  967-68—

 contd,

 for  grants.  Shri  D.  C,  Sharma.  He  has
 already  taken  five  minutes.

 Shri  D.C.  Sharma  (Gurdaspur):
 No,  Sir.  I  have  taken  only  two  minu-
 tes.

 Shri  Seshiyan  (Kumbakonam):
 How  much  time  is  left?

 call  me.  Unfortunately,  I  had  gone  out
 to  the  library.  Will  t  be  able  to  get
 a  chance  today?
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 The  first  thing  I  would  like  to  point
 out  here  is  that  at  the  end  of  his  five-
 year  period  I  have  a  suspicion  we  are
 still  trying  to  hang  ण  to  some  kind
 of  a  sneaking  hope  that  the  United

 ५
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 Indian  Institute,  I  find
 Papers  laid  in  this  House,  that  only
 one  solitary  Member  of  Parliament

 in  defence  matters  and  keeping  them-
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 London  and  it  wag  attended  by  a  very
 large  number  of  delegates  or  experts,
 or  whatever  they  may  be,  from  UK,
 from  United  States,  from  France  and
 every  other  NATO  country.  Are  we

 be  told  anything  about  it?  What
 discussed  there?  I  am  told  that

 two  serving  officers  of  the

 wt tial le geet
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 policy  of  our  own,  without  depending
 on  some  of  those  foreign  powers,
 ‘western  pwers,  to  whom  we  have

 go.

 Therefore,  I  would  like  to  point  out
 that  I  have  a  great  feeling  of  disap-
 pointment  about  this  Five  Year  Plat,
 which  wag  talked  sbout  so  much  in

 i  i
 3  i

 ge
 E  H

 so  vital  to  security  of  this  count-
 try.  I  have  no  time  to  go  into  the
 details  of  all  of  them.  So,  I  would  like
 to  raise  a  few  of  them  and  I  hope  the
 Minister  will  reply  to  them.

 I  ghoulg  have  thought,  for  example,
 that  the  firm  basic  requirement  of  self-
 ralilance  is  that  the  Restarch  and  De-
 |  ‘Branch of  |
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 very  very  high,  specially  Canada,  Civil  aviation
 by

 aerodromes,  particula
 north  and  north  east  of  our  country,
 jokingly  refer  to  them  as  decorations
 for  the  serodromes  because  never

 We  were  informed  the
 to  set  up  in-

 armour  plate,
 Rourkela  was  being

 hich  is  the  basic  thing  these  Caribou

 order
 for

 tank  came  out  and  there  was
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 I  would  like  to  say  a  few  words
 about  the  possibility  of  reduction  in attack,

 adopted  and  declared  what  it  called  a
 new  policy  of  vehicles  disposal—iI

 Then,  our  Defence  Ministry  imme-
 diately  after  the  Pakistani

 defence  expenditure.  Defence  expen-
 diture  is  going  to  be  reduced  by  Re.  6
 crores  without  specifying  very  much
 about  it.  I  think  that  is  only  for  pub-

 attacked  it  last  year  too—and  *  this

 B do purpose
 us  attempt

 example,
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 easy  and  they  realise  the  grave  danger
 that  the  country  is  facing  from  two
 bitter  enemies.  '

 It  has  been  realised  that  any  country
 which  has  to  face  a  bitter  enemy  will

 have  to  equip  its  soldier  complete-
 ty.  We  cannot  allow  our  soldier  just
 to  be  an  associate  of  a  platoon  or  a

 troop  but  he  should  be  completely
 e
 See

 and  he  should  function
 val  ‘like  a  platoon  himself  We

 en  recently  in  West  Asia  how
 untry  like  Israel,  because

 oordinated  arrangement
 very  definite  aim  could
 lenge  of  a  very  big
 act,  it  could  meet  the

 lenge  of  not  just  one  country  only
 _  but  of  several  countries;  even  though

 those  several  countries  were  well
 equipped,  yet  because  they  were  dis-

 oi
 anised,  and  their  arrangements  had

 ot  been  properly  coordinated,  a  small
 ‘ountry  like  Israel  with  its  equipment
 nd  with  better  coordination  could

 meet  the  challenge.

 After  we  had  submitteg  our  fist  in
 .983  to  the  joint  committee  of  the  UK
 sand  the  USA  experts  on  military

 affairs,  we  thought  that  al!  the  equip-
 nt  needed  by  the  defence  forces  of
 ia,  which  hag  been  gone  into  by

 that  committee  and  then  decided
 pon,  would  be  made  available  to

 India  and  we  woulq  be  able  to  build
 Your  own  defence  equipment  with  the
 ‘Tesources  at  our  command.  But,  un-
 fortunately,  till  today,  even  half  of  the
 list  promised  by  these  two  countries

 s  not  been  made  available  to  us.

 The  previous  speaker  had  explained
 Wery  clearly  how  these  two  countries
 had  disappointed  us  at  the  time  of  our

 onflict  with  Pakistan.  We  know  that
 China  is  very  well  equipped  and  it
 rides  to  be  perhaps  the  fourth  biggest
 “military  powers  in  the  world,  and  it
 ‘has  got  all  the  resources  at  its:  com-
 mand.  In  addition  to  that,  Pakistan  is
 also  getting  US  arms.  And  Pakistan
 has  been  permitted  or  encouraged  by

 _the  USA  to  procure  some  more  equip-
 ment,  and  it  has  got  some  more  fighter
 planes  like  MIGs  from  China  _  So,  al!

 4  these  countries  are  well  united  against
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 India.  Further,  we  are  having  the
 hostile  Nagas  who  are  being  trained
 in  Pakistan  and  also  in  China  in
 guerilla  warfare  and  they  carry  arms
 and  ammunition  which  are’  supplied
 to  them  freely  by  these  two  countries.

 Having  taken  into  consideration  all
 these  things,  our  Defence  Minister  and
 the  Government  of  India  have  chalked
 out  a  five-year  defence  plan.  This
 plan  is  of  two  categories.  The  then
 Defence  Minister  Shri  Y.  B.  Chavan
 had  said  that  one  would  be  a  short-
 term  programme  and  the  other  would
 be  a  long-term  programme.  Under  the
 short-term  programme  he  wanteg  to
 equip  the  defence  forces  with  all  the
 necessary  equipment,  and  he  had  also
 assured  us  that  he  would  be  able  to
 get  all  those  things  in  time.  The
 long-term  programme  was  to  build  our
 own  defence  equipment  in  our  own
 factories,  perhaps  with  the  collabora-
 tion  of  some  country  or  the  _  other.
 Under  the  long-term  programme,  I
 think  we  have  been  able  to  start  the
 MIG  factories  ang  aiso  tank  manu-
 facture.  All  these  things  have  been
 done  according  to  schedule  in  spite  of
 all  the  difficulties.

 34.49  hrs.

 (Surt  8.  M.  Josnt  in  the  Chair]

 But  I  have  still  not  been  able  to  know
 whether  the  defence  forces  have  been
 able  to  get  the  equipment  which  they
 were  to  get  under  the  short-term  pro-
 gramme.

 We  cannot  forget  that  we  have  got
 permanent  ang  very  Formidable  ene-
 mies  and  very  temporary  friends.  We
 cannot  rely  upon  temporary  friends  at

 a  time  of  emergency.  Therefore  even
 if  it  is  going  to  take  a  long  period,
 we  will  have  to  build  our  own  defence
 equipment  in  the  country.  One  of  the
 very  important  things  any  country
 would  think  of  in  this  connection  is  to
 have  better  co-ordination  ang  collabo-
 ration  with  the  existing  private  indus-
 tries  in  the  country.

 It  is  said  that  defence  has  to  be  very
 mobile,  ‘you  cannot  function  in  a  static
 way,  you  will  have  to  move  very  fast.
 Therefore,  the  co-ordination  of  defence
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 {Shri  M.  R.  Krishna)
 with  the  automobile  industry  must  be
 perfect.  The  other  day  we  were  told
 in  this  House  that  the  automobile  in-
 dustry  was  not-at  all  producing  autc-
 mobiles  to  capacity.  If  the  Defence
 Ministry  were  to  take  earlier  action  to
 find  out  what  is  the  capacity  of  these
 industries  which  could  be  ytiliseg  to
 Theet  defence  needs  at  a  time  of  emer-
 gency,  they  would  be  in  a  position  to
 utilise  those  machineries  and  the
 technical  personne!  available  there  for
 defence  production.  Even  if  they  are
 not  keen  to  utilise  them  now,  the
 Defence  Ministry  should  have  ail  this
 information  ready  with  them  so  that
 at  the  time  of  emergency  they  can
 switch  on  for  any  king  of  production
 in  private  industry  for  the  use  of

 This  has  been  done  even  in
 U.K.  There  very  important  people
 have  been  put  on  this  job,  They  have
 taken  a  number  of  years  to  find  out
 the  production  capscity  available  with

 of  emergency.  Unfortunately,  I  think
 in  our  country  we  have  not  made  such

 j
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 air  force  wery  effective  to  meet  any
 challenge  from  any  cobnen

 The  insufficiency  of  the  training
 Programme  hag  also  been  felt  at  the
 time  of  the  Chincse  aggression.  The
 Defence  Minister  had  then  saiq  that  a
 number  of  institutions  should  be  start-
 ed  in  every  State  and  the  training
 programme  should  be  undertaken  on  a

 other  people
 who  have  to  man  the  aircraft  ahould
 be  readily  available  to  the  defence
 forces.  In  1958,  the  number  of  aircraft

 these  things,  you  wil]  have  to  keep  on
 discarding  all  these  very  costly  equip-

 Shri  M.  RB.  Krishna:  Thig  training
 is  very  important.  It  had  been  started



 The  defence  Ministry  is  thinking  of
 _Curtailing  the  NCC.  I  am  not  here  to

 ‘plead  with  the  Defence  Ministry  to
 spend-the  entire  amount  on  NCC

 if  they  curtail,  it  is  all  right,  but
 would  like  definitely  to  plead
 Ministry  is  that  the  Defence

 ld  not  think  that  they
 raw  material  the  people

 ung  men  with  all  the  phy-
 sical  fitness  whenever  they  need.  It

 has  to  be  created.  The  .  educational
 institutions  are  not  in  a  position  to
 really  make  the  students  physically  fit.

 _  Therefore,  it  should  be  the  duty  of  the
 Defence  Minister,  whatever  reduction
 they  are  going  to  make  in  the  NCC,
 whatever  saving  they  are  going  to  have
 by  curtailing  the  NCC  units,  this
 amount  should  be  in  toto  spent  on  the

 _  educational  institutions  for  developing
 ings  like  mountaineering,  flying  for

 making  them  physically  very  fit,  so
 ‘that  at  the  time  of  emergency  they
 ean  draw  in  any  number  of  people

 from  the  educational  institutions.  It

 ds  merely  not  going  to  help  the
 Defence  Ministry  by  curtailing  the
 NCC  expenditure  ang  handing  it  over

 the  Finance  Ministry  for  any  other

 iI

 ince  you  have  rung  the  bell,  I  do
 not  want  to  dwell  on  other  points,  but

 ‘would  certainly  like  to  point  one  or
 two  things.  In  the  U.K.  and  in  various

 the  r  countries  after  an  interval  of
 years  the  pay  scales  and  the  allow-

 ‘ances,  facilities,  everything,  about
 oldiers  and  officers  is  gone  into  and h  recommendations  are  generally

 carried  through  by  the  Ministry.  But
 ere  in  this  country  unfortunately,

 though  we  depend  largely  on  the
 iting  soldiers  and  the  fighting

 Idiers  have  given  a  very  good  acco-
 of  their  valour,  ability  and  patrio-

 n,  still  we  want  them  to  rise  in
 or  ask  or  agitate  for  their  wel-

 >  measures,  for  their  allowances,
 their  family  upkeep,  and  all  these

 This  should  not  be  the  pattern.
 try  to  understand  their
 After  all,  the  Indian  sol-

 though  he  has  been  proved
 ‘be  a  very  able  fighter,  finds  that  his

 ft  sonomic  condition  is  very  poor.  My

 ASADHA  6,  889  (SAKA)  (Min.  of  Defence)  7876

 hon.  friend  Mr.  Gupta  has  said  that
 the  Defence  Ministry  is  trying  to  re-
 duce  their  ration  to  meet  some  other
 expenditure.  This  seems  to  be  abnox-
 jous.  and  we  should  not  resort  to  this
 kind  of  thing.

 ३5  hrs.

 The  Defence  Ministry  can  really
 have  a  lot  of  saving  from  the  engi-
 neering  works  for  which  they  spend
 over  Rs.  40  crores,  and  also  in  troop
 movement.  Many  times  the  Defence
 Ministry,  without  thinking,  allow  the
 units  to  be  moved  from  one  place  to
 another,  from  places  which  are  safe
 areas  to  unsafe  places.  In  that  they
 lost  a  lot  of  money.  They  go  not  take
 proper  care.  I  know  the  EME,  AOC
 and  various  other  units  which  have
 been  shifted  from  one  place  to  another
 have  cost  the  Defence  Ministry  over
 a  crore  of  rupees.  Apart  from  this,
 very  costly  equipment  might  be  des-
 troyed  in  transit  besides  causing  a  lot
 of  inconvenience  to  people  ang  things
 like  that,  but  the  Defence  Ministry
 many  times  forget  these  things.  I  can
 give  you  one  more  small  instance.  Of
 course  the  Defence  Minister  is  very
 familiar  with  it:  this  concerns  a  very
 small  section  of  civilian  employees  in
 the  defence.  The  defence  ministry’s  in-
 telligence  could  be  known  only  from
 this.  Nearly  twenty  Members  of  this
 House  raised  the  issue  on  the  floor  of
 this  House  and  it  is  going  to  be  taken
 up  as  a  short  notice  question,  probably
 after  the  defence  ministry’s  demands
 are  considered.  This  pertains  to  the
 water  carriers  and  cooks  in  the  defence
 department.  Nearly  ten  officers  of  the
 defence  department—I  do  not  have  any
 grouse  against  them—are  entitleq  to
 three  or  four  cooks  and  water  carriers.
 But  for  00  soldiers  there  are  only
 two  cooks.  It  is  not  a  small  thing  for
 two  cooks  to  feed  00  people.  They
 have  to  work  for  20  hours.  The  items
 of  food  which  they  have  to  prepare  in
 these  establishments  are  many;  it  is
 not  like  scale  of  rations  in  947  or
 i940  with  the  rations  they  get  at
 present  they  have  to  prepare  a  number
 of  items.  They  have  to  start  their
 work  early  morning  at  4  o’clock  and’
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 (Shr:  M.  R.  Krishna]
 they  will  have  to  leave  at  0  o’clock.

 ‘The  Defence  Ministry  wanted  to  curtail
 it  to  two  cooks  and  no  water  carrier.
 The,  want  the  military  people  who
 had  been  traineg  for  a  different  pur-
 pose  and  on  whom  the  country  had
 spent  a  lot  of  money  to  fight  for  the
 country—not  to  cook  their  food  to
 cook;  they  are  asked  to  do  the  work
 of  the  cooks.  If  they  were  to  calculate
 the  money  that  the  ministry  is  spend-
 ing  on  recruitment  ang  training  of  a
 soidier  and  making  him  8  fighting
 soidier  and  if  they  want  him  to  work
 as  a  cook,  what  is  the  money  involved?
 What  would  be  the  money  you  would
 be  spending  on  a  civilian  cook  to  do

 ‘the  same  work?  They  just  want  to
 remove  these  people  and  bring  in  ;he

 ‘combatants  to  do  this  kind  of  work.
 If  this  sort  of  thing  is  to  continue,
 even  if  you  spend  Rs.  5,000  crores  on
 defence  you  cannot  give  an  effective
 army  to  this  country.

 One  word  about  cantonments.
 “Though  they  are  very  important  places
 for  the  defence  forces,  they  are  abso-
 lutely  neglected;  they  do  not  have  any
 facilities  there.  The  cantonments  do
 not  take  any  responsibility  about  the
 education  of  the  children;  they  do  not
 -even  provide  a  children’s  park;  they
 co  not  have  housing  facilities.  It  is
 not  right  on  the  part  of  the  Defence

 ‘Ministry  to  own  these  cantonments
 without  doing  any  service  to  them.

 Shri  G.  Viswanathan  (Wandiwash):
 Mr.  Chairman,  at  the  outset  I  would
 like  te  pay  my  homage  to  our  valiant
 heroes  who  laid  down  their  lives  in
 the  Gaza  strip  for  preservation  af
 peace  in  the  world.  In  view  of  the
 fact  that  we  have  powerful  enemies
 on  our  borders,—the  Chinese  have
 become  a  nuclear  power  ang  Pakistan
 is  re-equipping  her  armed  forces  and
 she  is  getting  spare  parts  ang  lethal
 weapons  both  from  the  United  States
 as  well  as  from  China,—there  should

 ‘be  re-thinking  on  our  defence  policy
 I  join  with  the  previous  speaker,

 “Mr.  Indrajit  Gupta  in  emphasising
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 self-reliance  for  Our  country.  Unless
 we  are  self-reliant,  the  security  of  our
 country  cannot  be  assured.  Our  armed
 forces  in  the  land  shoulg  be  modernis-
 ed.  In  this  House  time  and  again
 Members  have  been  demanding  sophis-
 ticated  arms.  For  instance,  infradred
 equipment  is  very  necessary  for  night
 operations  and  there  have  been
 demands  in  the  House  but  nothing  has
 been  mentioned  in  this  report  and
 Government  had  taken  no  stepg  in  this
 regard.  We  are  told  that  there  are
 enry  fifteen  sainik  schools  throughout
 the  country.  These  sainik  schools  are
 very  necessary  as  they  are  the  feeder
 institutions  to  the  national  defence
 academy.  The  number  0०  sainik
 schoo!s  must  be  increased.  I  would
 request  the  Defence  Minister  to
 open  a  Sainink  School  in  North
 Arcot  district  where  each  ang  every
 village  ig  represented  in  our  army,  I
 join  with  my  previous  speaker,  Shri
 M.  R.  Krishna,  that  the  waier  carriers,
 cooks  and  sweepers  who  have  put  in
 5  to  20  years’  service  should  not  be
 suddenly  retrenched.  Most  of  them
 belong  to  the  Scheduled  Castes  and
 Scheduled  Tribes.  If  we  ask  the  De-
 fence  Minister,  he  replies  that  the
 soldier  will  have  to  perform  all  the
 work  of  a  water-carrier,  cook  and
 sweeper,  It  will  be  a  bad  day,  and  @
 saq  day  too,  to  see  the  soldier  brand-
 ishing  a  broomsticke  in  one  hand  and
 a  bucket  in  another  hand,  instead  of
 holding  a  revolver  or  ६  machine-gun.
 This  should  be  looked  into,

 Very  often  the  defence  personnel,
 especially  from  the  army,  come  and
 tell  ug  that  they  are  insisted  upon  to
 pass  tests  in  Hindi.  Most  of  the  people
 coming  from  the  southern  area  have

 mo  knowledge  of  Hindi  and  they  are
 discriminateg  at  the  time  of  promction,
 because  they  do  not  pass  the  test  in
 Hindi.  I.would  request  the  Defence
 Minister  that  there  should  be  equality
 for  all  persons  and  no  discrimination
 shoulq  be  shown  to  those  soldiers  who
 stand  for  the  unity  and  integrity  of
 this  country.
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 Our  Indian  Navy  can  very  wel]  be
 called  the  neglected  Navy  of  India.
 Mr,  Dandeker  spoke  at  length  on  the
 atrengthening  of  the  Navy.  We  should
 @o  something  On  this  line,  because  we
 have  a  very  lengthy  coast-line  and  if
 possible  we  xhould  acquire  some  sub-
 Marines  also.

 The  Air  Force  assumes  more  im-
 portance  in  these  days..  We  have  to
 face  bigger  enemies  and  better  atms.
 We  cannot  go  ahead  unless  we  build
 up  a  g0oq  air  force.  I  think  that
 while  other  countries  are  manufactur-
 ing  fighters  and  bombers,  atleast  we
 should  try  to  manufacture  planes
 which  are  necessary  for  our  fighting.
 By  the  time  we  become  self-sufficient
 or  start  ful)  production  of  the  MIG
 Planes,  I  think  it  will  become  obsolete
 and  outmoded.  The  radar  system  is
 very,  very  important  in  these  modern
 days,  Detecting  the  planes  is  more
 important  than  even  using  the  planes,
 We  can  learn  a  lesson  from  the  West-
 Asian  war;  because  of  the  lapses
 and  loopholes  in  the  UAR  radar  sys-
 tem,  they  were  taken  by  surprise  when

 ASADHA  6,  1600  (SAKA)  (Min.  of  Defence)  788
 the

 organisation
 and  charge-sheeteg  79  employees  of
 the  same  association,  It  has  provoked
 a  hunger-strik,  and  other  things.  The
 policy  of  victimisation  shoulg  be  stop-
 ped.  The  public  sector  undertakings,
 especially  the  defence  undertakings,
 must  set  an  example  to  the  private

 perly,  but  is  jt  spent  properly?  No.
 Because  the  Audit  Report  mentions  so

 ment
 variety  of  engines.  Of  course,  it  was
 not  Up  to  our  standard,  Later  on,  they
 wanted  to  cancel  it  in  September,



 7e8r  D.  Ga

 [Shri  0.  Viswanathan}

 to  pay  the  whole  sum  of  91,630,
 This  is  how  colossal  waste  of  money
 takes  place.

 I  want  to  narrate  the  pitiable  story
 of  pickles.  Our  Army  Headquarters

 @  warranty  clause.  There  aré  so  Many
 officials,  but  all  of  them  forgot  com-
 pletely  about  this  warranty  clause.  It
 was  purchased  and  after  onc  year,  it
 wag  found  that  out  of  the  95  tons,
 28.9  ton;  were  unfit  for  human  con-
 sumption,  costing  about  Rs,  56,200.
 Had  there  been  q  warranty  clause,  we
 could  hold  them  responsible  upto  268
 months.  But  there  was  no  warranty
 clause.  This  is  how  taxpayers’  money
 is  being  wasted,

 I  will  give  another  instance.  This
 Government  purchased  57  gliders  to  be
 supplied  to  NCC  units.  Their  original
 estimate  was  Rs,  16,000  per  glider.
 But  actually  it  varied  from  Rs.  51,000
 to  Rs.  36,000.  They  purchased  57
 gliders,  Only  one  of  them  was  flown
 for  2  hours,  All  the  others  could  not
 be  used  for  lack  of  air  space  or  we!l-
 trained  instructors,  The  cost  of  the
 57  gliders  was  Rs.  20.72  lakhs.  This  is

 =|  3  श्र  Hl  ordinary  paper and  thus  a  lot  of  money  can  be  saved
 so  that  there  will  be  no  need  to  cut
 the  ration  of  atta  or  th
 soldiers,  On  the  one  side
 fence  Ministry  is  spending  a  let  of
 money  on  unnecessary  items  ind,  on
 the  other,  they  want  to  cut  the  ration
 given  to  the  soldiers.

 I  want  to  emphasise  that  retrench-
 ment  in  the  army  should  be  stopped
 immediately,

 z  8  i  to

 are  sending  letters  and  telegrams  to
 us  Saying  that  suddendly  they  have
 been  asked  to  go  home,  Most  of  them
 have  put  in  20  to  25  years  service.
 Their  welfare  should  be  looked  after.
 They  do  not  get  any  pension.  Even
 after  20  years  they  are  treated  as  tem-
 porary  servants  only,  In  other  depart-
 ments  after  putting  in  two  or  three
 years  they  are  made  permanent.  But
 these  water  carriers,  sweepers  and
 others  in  the  defence  department  are
 kept  as  temporary  employees.  They
 are  suddenly  asked  to  go  out.  About
 10,000,  families  are  involved  in  this

 When  they  are  in  service  they  «re  not
 allowed  to  form  trade  unions  or  asso-
 ciations  of  their  own.  Other  civilians

 :  |
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 fare  of  these  people,  I  request  him  to
 take  immediate  action  in  this  respect.

 Shrimati  shard,  Mukerjee  (Ratna-
 giri):  Mr,  Chairman,  Sir,  I  would  like
 to  make  an  observation  at  the  begin-
 ning  of  my  speech,  that  what  is  said  to
 be  secret,  what  is  said  to  be  not  in
 the  public  interest,  seemg  to  apply  only
 to  Parliament  and  to  the  Indian  pub-
 lic.  Here,  Sir,  is  a  magazine,  the  Semi-
 nar  of  July  7966  in  which  some
 foreigner  has  made  an  assessment  of
 our  hostilities  during  965  against
 Pakistan,  This  is  what  he  says:

 “Lacking  certainty  about  the
 outcome  and  without  a  strategic
 master  plan  both  sides  just  slug-
 ged  it  out.  This  explains  the  rela-
 tively  heavy  loss  in  equipment  and
 personnel  without  any  advantages
 accruing  to  either  side  after  the
 umMeasy  cease-fire.”
 Then  he  goes  on  to  give  quite  a  de-

 taileq  account  of  what  happened,  how
 much  loss  there  was  in  armour,  man-
 power  etc.,  on  both  sides,  I  would
 like  to  bring  this  to  the  notice  of  the
 Defence  Minister  and  say,  as  it  has
 been  s8id  time  and  again  in  this
 House,  that  in  certain  respects  jt  would

 and  thereby  generate  confidence  in
 the  people,  Because,  here  you  have
 articles  of  this  nature  golng  «around
 which,  I  am  afraid,  do  not  create  any
 confidence,

 what  happeneq  to  the
 our  forces  in  Geza,

 them  out  but

 ASADHA  6,  7889  (SAKA)  (Min.  of  Defence)  7884

 to  recognise,
 enemy.  In  the  past,  if  we  are  to  take
 any  lessons  from  what  happened,  we
 did  not  prepare  our  people  sufficient-
 ly  in  advance  for  what  actually  hap-
 pened,  Fortunately,  in  the  i9u5  con-
 flict,  we  had  the  Kutch  affair  before
 that  and  there  was  a  certain  amount
 of  tension,  certain  anticipation  in  the
 country  and  our  armed  forces  were
 equally  aw&re  of  what  might  happen
 and,  therefore,  we  were  able  to  give  8

 Chinese  agegression,—I  think  it  ऋ  now
 mecessary  to  assess  whete  and  why  We
 have  failed  ang  where  and  how  we
 succeeded.—in  the  965  conflict.  Till
 the  last  minute  we  did  not  recognise  or
 identify  the  enemy  so  that  neither  our
 People,  non  our  armed  forces,  were
 prepared  to  meet  the  confrontation  in
 the  form  and  size  that  they  had  actu-
 ally  to  face.

 Just  before  that,
 hostilities  in  October,  1982,  for  some

 think  it  ig  permissible  to  telk  about
 these  things  because  General  Kaul’s
 book  has  come  out.  This  forward



 fo;  in  the  public  intrest  because,  as  I
 said,  the  people  of  this  country  and
 the  armeg  forces  must  know  that  this
 ia  the  enemy,  this  is  what  we  are  fac-

 that  al)  sorts  of  alarming  things
 appening  and  that  we  may  be  in

 oy
 or  large  conflict  with

 beery

 ed
 ba

 does  not  make  sense,
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 4 the  same  way  now?  Do  you
 that  the  Pakistani  Army  will  face  the
 Indian  Army  jin  Punjab;  or,  is  it  pos-
 sible  that  the  Haji  Pir  Pass  which  we

 Is  it  possible  that  the  Tithwal  Valley
 may  prove  another  route?  I  do  not  say

 you  should  give  away  military

 people  of  those  places?
 point  I  am  making.  If  we
 may  again  be  in  the  same

 or
 ie  aT;

 situation  as  we  were  in  the
 NEFA.  We  know  today  what  hap-
 pened  at  the  Sela  Pass.  We  know
 that.  Unfortunately,  the  people  did
 not  support  ug  in  the  measure  we  ¢X-

 pected,  Yet,  this  is  to  be  not
 in  the  public  interest!  Is  it  in  the

 public  interest  then  to  suffer  &  de-

 This  debate  is  taking  place  in  the
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 on  thig  Kashmir  question  for  twenty
 years,  This  is  a  war  of  attrition
 which  we  are  igcing  today,

 ASADHA  6,  889  (SAKA)  (Min,  of  Dejence,  7008

 Planes  from  Iran.  It  was  also  reported
 that  on  Pakistan’s  Annual  Day,  there
 was  even  the  Chinese  equipment  perad-
 ed  in  the  streets.  We  do  not  know  what
 ig  true  and  how  much  ig  true,  We  are
 groping  jn  the  dark  and  there  is  a  cloak
 of  secrecy  over  it.  It  is  rather  dis-

 Now,  I  come  to  the  nuclear  weapons,
 We  learnt,  to  our  cost  last  time,  how
 our  lack  of  radar  equipment,  etc.  was



 I  shall  quote  what  he  says:
 “The  entire  character  of  military

 been

 Shri  Manoharay  (Madras  North):  In
 public  interest  it  cannot  be  disclosed.

 Shrimati  Shard,  Mukrjee:  These  are
 not  things  which  can  be  hidden,

 I  would  just  make  one  or  two  obser-
 vations  before  I  close.  One  is  about

 (Min.  of  Defence)  780

 option  to  manufacture  bomb  at
 a  time

 when  think  is  neces-

 cause  that  ig  very  important,  I  go
 think  that  I  need  repeat  what  my
 other  friends  have  said  about  the
 Hindustan  Aircraft  Ltd.  ang  the  manu-

 hag  been  a  loss  of  about  Rs.  237  lakhs.
 This  applies  to  most  of  the  defence
 production,  For  instance,  in  the  Avadi
 factory,  a8  my  hon.  friend  Shri  Indra-
 jit  Gupta  had  pointed  out,  after  much
 a  do  about  nothing,  we  produced  one

 Another  thing  that  i,  happening  is
 that  we  locate  factories  somewhere,
 We  spend  money  On  them  but  after  a
 few  years  for  no  reason  at  all  we
 move  the  factories  from  those  places.
 I  know,  for  instance,  that  there  ig  a
 factory  at  Ahmednagar  for  the  manu-
 facture  of  vehicles.  It  hag  been  there
 for  about  twelve  years.  When  you  shift
 a  factory  like  that,  it  is  not  merely



 again  after  some  yeara  the  Ministry
 may  decide  to  change  the  location,  This
 is  what  is  going  on.

 I  feel  that  the  Defence

 ASADHA  6,  839  (SAKA)  (Min,  of  Defence)  7892

 and  whether  it  has  et  least  decided
 who  our  enemies  for  the  next  few
 montha  are.

 Shri  Piloo  Mody:  The  Opposition!
 Shrimati  Sharda  Mukerjee:  Shri

 Piloo  Mody  cannot  be  an  enemy
 anybody.

 them,  and  thereby  create  ail  this  dis-
 tress  and  unemployment  etc.  I  just  do
 not  understand  this  king  of  thing,  I
 have  gone  through  the  working  of
 these  emergency  commissions  ang-  I
 know  that  even  after  the  ‘1989-45,  war,
 the  emergency  commission  fellows
 went  on  for  about  20  years;  every  five

 Ministry.  Tt
 Xoo thing  which  probably  happened

 a  50  years  ago,  but  it  does  not  hap-
 pen  now.  Therefore,  the  Defence
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 wet  huge  orders  for  trucks,  Mahindras
 have  huge  orders  for  jeeps,  Mafatlals
 have  huge  orders  for  tents,  Calicos
 have  huge  orders  for  mosquito  nets
 and  textile  manufactures,  and  Birlas
 also  for  other  things.  Like  this  there
 @re  so  many  big  business  interests  in-
 volved.

 astounding
 profits  earned  in  relation  to  capital.
 In  1964-65,  the  average  profit  for  572
 major  is  3]  per  cent  whereas
 Mahindra  got  I5  per  cent,  Calicos  se-
 cured  iT  per  cent.  This  being  so,  az”

 unjustified.  My  submission  is  that
 the  profits  on  these  orders  should  be
 limited  to  the  bank  rate.  That  will
 gave  a  substantial  portion  from  the
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 I  am  quoting  from  his  book
 ment

 Sinclair’s  hospitable
 He  was  head  of  Burmah-

 at

 “At  the  end  of  the  month  I  did
 a  routine  trip  to  Delhi  during
 which  I  ropped  into  a  cocktail

 Shell  at  the  time
 house.
 party

 This  is  what  he  himself  admits.  I
 thought  it  was  a  chance  meeting,  but
 then  I  found  it  was  not  a  chance
 meeting.  I  find  from  Mr.  Kaul’s  book
 also  another  admission  on  these  con-
 tacts  with  foreign  big  business,  This
 is  in  96i,  the  other  was  in  1981.  Mr.
 Kaul  says  . .

 i
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 [Shri  Umanath}
 =  Pan

 the  main  decisions
 “My  anonyminty  wes  very  well  taken,  on  moe

 Government  themselves  did  not  know
 who  was  these  articles.  Gene-
 ral  Chaudhuri  decided  on  his  own  and
 his  anonymity  was  kept  from  the  Gov-
 emment  also.  He  went  further.
 These  columns  were  used  by  him  even
 to  influence  Government  policies  on
 military  matters  without  having  re-
 course  to  official  papers.  These  are
 the  things  which  are  admitted  in  the
 book.  He  says:

 “The  subject  had  been  going
 through  my  mind  for  some  time
 and  I]  had  even  thought  of  putr-
 ing  it  forward  ag  an  official  paper.
 However,  official  papers  tend  to
 get  chewed  up  in  the  bureaucratic
 machine,  so  publication  as  a  news-
 paper  article  seemed  more  profit-
 able.”

 That  was  his  comment.  The  most
 damning  thing  is  that  in  965  as
 Chief  of  Staff  he  wrote  two  articles.
 Why?  He  says:

 Tf  he  felt  like  that,  he  should  submit
 a  note  to  the  Defence  Minister.  Ins-
 tead,  he  describes  the  defects  of  the
 then  existing  system  in  this  article.

 He  says:

 ec

 a

 ः  ्  a

 [6

 |  8  |

 What  else  do  you  want?  His  anony-
 mity  had  been  used  for  the  purpose

 vice  conditions  of  the  jawans.  Our
 jawans  are  paid  Rs.  55  per  month
 Plus  a  meagre  dearness  allowance.
 The  argument  is  that  they  are  given
 free  food.  But  free  food

 :  th

 die 88
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 Shri  Ranga  (Srikakulam):  The  of-
 cere  have  to  look  after  thelr  nsain-

 |
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 “Piaceg  in  Library,  ese  No,  हम  A



 Regarding  placing  on  the
 Table,  it  does  not  mean  it  automati-
 cul;  becomes  a  public  document.  It
 will  be  examined  by  the  office  and  if
 it  is  a  really  authentic  document,  I
 will  give  my  ruling,  By  merely  hand-
 ing  it  over  to  the  office,  it  does  not
 become  a  public  document.

 Shri  Umanath:  I  am  sending  it  to
 the  Table.  [Placed  in  Library.  See  No.
 LT-835'87).

 Whatever  ruling  the  Speaker  haz
 given,  that  will  apply  to  this  docu-
 ment  also.  Here  is  the  US  Govern-
 ment,  which  is  giving  more  and  more
 spares  to  Pakistan  and  simultaneously
 advising  us  to  reduce  defence  expendi-
 ture.  What  is  their  aim?  They  want
 to  make  us  more  and  more  dependent,
 The  strategy  as  defined  there  by
 America  is  peace  with  Pakistan  and
 fight  with  China  as  the  enemy.  This
 is  the  strategy  dictated  to  us  by  the
 Bell  Mission.  This  is  American  stra-
 tegy  in  South-East  Asia.  What  is
 happening?  Myr,  Chagla  declared  in
 Malaysia  that  China  is  the  main
 threat  to  peace  in  Asia.  Simultane-
 ously  he  is  also  offering  negotiations
 for  a  settlement  with  Pakistan.  This
 Means  we  are  traversing  the  path  laid
 down  for  us  by  the  Americans,  This
 will  ruin  our  country’s  economy,
 sovereignty  and  independence.  We
 must  discard  this  strategy  and  adopt
 a  s‘rategy  for  peace  with  all  neigh-
 bours  including  China,  drastic  reduc-
 tion  in  our  defence  budget  and  relief
 to  the  people.

 wt  vaca  fax  राज  (महेन्द्रगढ़):
 मैं  कास्फिटेंस  &  साथ  कह  सकता  हूं  कि
 'डिफेंस  मिनिस्टरी  का  और  हम/ री  फौजों  का

 ASADHA  6,  3600  (SAKA)  (Min,  of  Defence)  7904

 जो  अच्छी  तरह  से  फौज  के  काम  को  जानते
 हैं,  जो  हथियार  वहां  पर  इस्तेमाल  होते  हैं
 उन  से  पूरे  तौर  से  वाकिफ  हैं  और  लड़ते
 वाले  जो  फौजी  तबके  हैं,  उन  में  स  वे  मत
 हैं।  सवाल  इतना  सा  ही  बाकी  रह  जाता
 है  कि  जो  कमियां  हें  उन  कमियों  को  हम
 नेशनल  बेसिस  पर,  बगैर  पार्टी  का  लिहाज
 किये  हुए,  बर्ग र  किसी  तबके  का  लिहाज
 किये  हुए  मौजूदा  हालात  में  पूरा  कर  सकते
 हैं  या  नहीं  कर  सकते  हैं  |  हुईं  ध्यान  रखना
 होगा  कि  हमारे  इर्द  गिर्दे  दो  त्तन्फ  डिस्टेंपर
 हैं  और  उन  से  रमन  को  खतरा  है  और  उनका

 मुकाबला  करने  के  लिए  हम  को  अपनी  ताकत
 को  बढ़ाना  है,  अपनी  डिफेंस  को  मजबूत  करना
 करना  है।  पिछला  तजुर्बा  हमें  बतलाता
 हैं किये  जो  डिक्टेट  है,  ये  मामूली  डिक्टेट
 नहीं  हैं।  किस  वक्त,  किसि  शक्ल  में  और
 किन  लोगों  के  साथ  मिल  कर  ये  हमारे  मुल्क
 पर  हमला  कर  दें  या  मुदाख़लत  कर  दें  किसी
 किस्म  की  इसका  कुछ  पता  नहीं  है।  एक
 चीज  मानी  हुई  है  t  आजकल  के  जमाने
 में  हिफ़ाज़त  का  बाज  दफा  मतलब  ए नरेशन
 भी  होता  है!  एग्रेशन  इज़  दी  बेस्ट  डिफेंस 1
 बाज़  दफ  हमको  प्रेम  कदमी  भो  करनी  पड़ती
 है।  भगर  हम  इस  इंतजार  में  बैठे  रहें  कि

 मुल्क  की  हम  हिफाजत  तब  करेंगे  जब  हम
 प्र  हमला  होगा  कौर  दुश्मन  हमारा
 इलाका  दबा  लेगा,  हम  बात  तब  करेंगे  जब
 हमारे  इलाके  के  भ्रमर  दुश्मन  चुस  कराएगा
 तो  यह  ठीक  पालिसी  नहीं  हैं।

 कल  यहां  एक  बहुत  अहम  बात  पर  बहस
 हो  रही  थी।  यह  एमरजेंसी  जो  डिक्लेयर

 की  गई  हैं  उसके  बारे  में  भी।  कल  यह
 कहा  गया  था  कि  उम एजेंसी  उस  वक्त  डिक्लेयर
 होनी  चाहिये  जब  दुश्मन  की  खोजें  प्रकार
 बढ़  जाये  और  तमाम  इलाका  दबा  लें,  पेश-
 कदमी  कर  लें  1  मैं  कहूंगा  कि
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 मामले  में  होम  डिपार्टमेंट  नौ  र डिफेंस  डिपार्टमेंट is  to  be  taken.  It  is  not  offensive,  it

 is  the  strategy  of  defence.

 जहाँ  तक  हमारे  जवानों  का  ताल्लुक़  है  चाहे  वे
 किसी भी  तबके  के  हों  कौर  किलो  भो  हिस्से  में
 काम  कर  वह  हों,  उसका  मारे  बहुल  ऊंचा
 हैं।  लेकिन  आजकल  फ्री  लड़ाई  यही  नहीं  है,
 आज  कल  कौ  डिफेंस  यही  नदी  है  !/क  इसका
 इनहिसार  सिर्फ  फौज  पर  हो।  तमाम  मुल्क
 को  मजमूई  तौर  पर  इसका  मुकाबला
 करना  होता  है,  तमाम  मुल्क  को  अपनी  ताकत
 लगानी  होती  है.  एक  एक  सिविलियन
 को  योगदान  करना  होता  है,  मीचे  से  ले  कर
 ऊपर  तक  तैनात  के  काम  करना  होता
 है।  राव  की  आगे  रनों  चाहिये  कौर  तभी

 हम  देश  को  डिफेंस  कर  सकी  हैं  1
 इन-टोर्टलिटी  में  एक  बात  कहना  चाहता
 हूँ  -  इन  तबकों  को  जिन  को  नाजुक  तबके

 कहा  जा  सकता  है  लड़ाई  के  लिहाज  से,  क्या
 उन  तबकों  भ॑  जयकारों  की  कमी  है  या  नहीं
 है?  हिन्दुस्तान  झगर  कभी  फतह  हुआ
 है,  कम  दूसरों  से  हारा  हे  तो  इन  जययन्दों
 की  वजह  से  ही  हा  रा  है,  इनकी  का  श्गुज़ारियों
 को  वजह  से  दी  हारा  है,  उसमे  ताकत  कम  थी
 या  ताकत  की  कभी  है,  इस  वजह  से  नहीं  हारा
 है।  पिछली  लड़ाई  की  वात  में  जानता  हूं
 एक  एक  सतीश  की  ख़बर  दुश्मनों  तक

 पहुंचती  थी  कुछ  तबकों  के  लोग  आज  भी  अपने
 काम  म॑  मसरूफ  हैं  और  प्र पने  काम  में  माहिर
 है।  बाप  उनकी  तरफ  ध्यान  दें।  वे  हमें
 डिसकरेज  भी  करेंगे,  मारेल  को  गिराने  की
 कोशिश  भी  े  कर  सकते  हैं।  लेकिन  ऐसी
 चीड  की  इजाजत  नहीं  दी  जानी  कहिये।

 मुल्क  के  तमाम  हिस्सों  को,  तमास  तबकों
 को,  चचा  वें  किसी  भी  जगह  के  हों,  सब  को

 एक  होना  चाहिये।  जो  नेशनलिस्ट  हैं,
 जिन्होंने  नेशन  के  लिए  काम  करना  है  वे  तो
 झपना  काम  करेंगे  बाकी  जिन्होंने  जयचन्द ों
 का  पार्ट  प्ले  करना  है,  उन  पर  में  डिफेंस
 मिनिस्टर  साहब  से  कहूंगा  कि  वहू  जारा
 कड़ी  निगाह  रखने  की  कोशिश  करें।  इस

 का  पूरा  मेलजोल  होता  चाहिये,  उन  में  पूरा
 पूरा  कॉश्नो नेशन  पौना  च।हिये  t

 जहां  तक  सत्र  रिटी  फंस  का  सम्बन्ध
 है  बह  होम  के  धा तहत  है  ।  देखा  गया  है
 कि  एक  छोटा  सा  कागज़  जहा  से  चलता  है
 तोराह  घूम  कर  दिल्ली  में  जाता  हैं  शौर  फिर
 जा  कर  पानीपत  पहुंचता  है।  यह  जो  बात
 हूँ  इसको  मिलिटरी  वाले  भी  फील  करते
 हैं।  में  अर्ज  करूंगा  कि  बन्द  इलाके  जिन
 को  बलनरेद्न  इलके  कहा  जाता  है  वहां
 विक्योरिंटी  फंस  जो  है  यह  डिफेंस  के  मातहत
 होनी  चाहिये  नाथ  1 डिफेंस  वाले  उन  से  फायदा
 उठा  सके ।  यह  प्रा जमाई  हुई  चीज़  है  जो
 मैं  कह  रहा  हूं  1

 मिलिटरी  इंटेलीजेंस  को  बाज  जितनी
 जरूरत  हैं  उतनी  पहल  कभी  नहीं  थी।  हमें
 मुख्तलिफ  तरीकों  से  फौज  को  जागे  भेजना
 पड़ता  है।  वाज़  दफा  हज़ारों  मौत  दूर  भेजना
 पड़ता  है।  जो  काश्मीर  बोर डर  पर  थी
 उसकी  हमें  नेफा  में  भेजना  पड़ा  है।  ले'कन
 जो  सिक्योरिटी  कोसिस  हैं  तर  ताम  परमानेंट
 किस्म की  होती हैं  ।  ये  सब  इलाकों  से
 अच्छी  तरह  से  वाकिफ  होती  है।  उनका
 तालमेल  ज्यादा  से  ज्यादा  होना  चाहिये।
 उसम  मिलेटरी  के  ग्रामीण  जिन्होंने  उन  इलाकों
 में  काम  किया  हुआ  हो  या  जो  रिटायर  हो
 चुके  हों  या  रिटायर  होने  वाले  हों,  उसको
 रखा  जाना  चहिये।  सिक्योरिटी  कास

 बहुत  अहमियत  रखती  है।  इस  पर  मैं  इससे
 ज्यादा  श्री  करना  नहीं  चाहता  हूं  1

 आपने  डिफेंस  में  छः  करोड़  का  कट
 कर  दिया  हैं।  राज  के  दिन  कोई  भी  हुसूल
 बतन  हिन्दुस्तानी  इसकी  पसन्द  नहीं  कर
 सकता  है।  राज  इस  पर  ज्यादा  खर्चें  करने
 की  आवश्यकता  थी  कौर  प्रा पने  कट  कर  दिया
 है।  मैं  समझता  हूं  कि  यह  ठीक  नहीं  है।
 बहुत  से  हमारे  भाईयों  ने  कहां  हू  कि

 यहां  कमो  होना  भाहिमे,  वहां  कमी
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 होनी  चाहिये,  यह  भी  कम  होना  चाहिये,
 बह  भी  कम  होता  चाहिये।  लेकिन  में  कहूंगा
 किये  मेरे  भाई  जो  बई  बड़े  सरमायेदार  हैं
 उनको  जा  कर  कहें  कि  राज  तुम्हारी  हिफाजत
 के  लिए  फौजी  बहुत  सी  जगहों  पर  काश
 कर  रहे  हैं  कौर  बाप  उनकी  खातिर  अपने
 खज़ाने  का  मुह  जरा  खोल  द्  बतन  परस्ती
 के  नाग  पर  उनको  कहा  जाता  चाहिये  कि  मे
 ऐसा  कर  ३  यहां  वहां  कमी  करने  की
 बात  हमें  नहीं  कहती  च।हिये।  देश  भक्ति
 के  नाम  पर  जी  दूसरे  नाके  हैं  उनको  भी  झपने
 लड़के  फौज  में  भेजने  के  लिए  तैयार  होना
 च।हिये,  जो  सरमायेदार  हैं  उनको  जो  उनकी
 श्ौलाद है,  उस  में  से  भी  कुछ  को  फौज  में  भेजना
 चाहिये।  इस  में  कोई  हज  की  बात  नहीं  है।

 बाजू  वालें  बहुत  छोटी  होती  हैं  लेकिन
 वे  उन  लोगों  के  लिए  बहुत  बड़ी  होती  हैं  जो
 सरहदों  पर  बैठ  होते  हैं  या  जो  फौज  में  काम

 कर  रहे  होते हं।  उनको दस  दिन  की  छटी
 मिलती  है।  बाप  ने  देखा  होगा  कि  रेल  में
 उनको  जगह  नहीं  मिलती है  |  अंग्रेज़

 तो  गैर  थे  वे  भी  मिलिटरी  बालों  को  गाड़ियों
 में  जगह  देने  की  व्यवस्था  करते  थे।  लेकिन
 नाज  हालत  ह  है  कि  दिल्ली  जैसे  स्टेशन
 पर  घड़े  खड़े  उनकी  छुट्टियां  खत्म  हो  जाती
 हैं घौर वे  धर  नहीं  जा  सकते हैं।  इस
 फौजी  प्लादमियों  के  जो  कुनबे हैं हैं  उनको

 मामूली  से  मामूली  सहूलियतें  भी  नहीं  मिलती

 हैं,  चाहे  राशन  की  सहूलियतें हों  या  और  कोई
 हों  |  सोल्जर  बोद  हो  या  कोई

 कौर  हो  वे  इनके  कुनबा  की  उतनी
 देखभाल  नहीं  करते  है.  जितनी  उसको  करनी
 चाहिये।  प्र मर  इन  चीज़ों  को  देखा  जाए
 और  इन  फौजी  आदमियों  को  पता  हो  कि
 उनके  कुनबा  की  अच्छी  तरह  से  देखभाल

 हो  रही है,  उनको  पता  हो  कि  उनके  देश
 थाने  उनकी  कद  करते  हैं  और  उनके  हकूक
 की  देखभाल  करने के  लिए  कोई  बैठा  हुआ
 है  तो  उनका  मारे  बहुत  ऊंचा  हो  जाता  है।
 इस  चौकों  को  उन  पर  बहुत  बरच्छा  प्लोर
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 qu असर  पड़ता  हैं,  |  ये  है  तो  छोटी
 छोटी  बातें  लेकिन  हैं  बहुत  ही  जरूरी
 बातें।  यह  कहा  जा  सकता  है  कि  इतनी
 बड़ी  लोक  सभा  में  यह  क्या  बात  कह  दी
 गई  है।  लेकिन  इस  तरह  की  चीज़ों  का
 इन  फौजी  प्राणियों  पर  बहुल  असर  पड़ता
 है।  जरगर  उनकी  फैमिली  के  साथ  हमदर्दी
 दिलाई  जाए  उनकी  मदद  की  जाए  तो  बड़ा
 फर्क  पड़ता  है।

 एमरजेंसी  बिशन  के  लिए  लोग  हुबल
 इतनी  की  भावना  से  शामें  जाए  ये  और  महे
 बहुत  से  लोगों  बग  पता  है  जिन  को  जो  यहां
 पर  ननखवाह़  सिली  उससे  चार  गुना  और
 पांच  गुना  पहले  मिला  करती  थी।  उसको
 छोड़  कर  वे  आए ।  अगर  उनको  डिमांड
 करना  है  तो  उनको  सिविल  में  मुनासिब
 जगह  मिलनी  चाहिये।  यह  आपका  लवलीन
 वर्षा  होना  चाहिये।  लेकिन  राज  इस  तरफ
 ध्यान  नहीं  दिया  जा  रहा  है।  बड़े  बड़े  सितारे-

 दार  आते  हैं  कम्पनियों  वाले  भाते  हैं  और
 कहते  हैं  इस  काम  और  उस  काम  में  हमें
 प्रायोरिटी  दो।  लेकिन  मगर  उनको  यह
 कहा  जाता  है  कि  यह  मुनासिब  प्राप्ति  है,
 फौज  से  पाया  हुआ  है  इसको  वीसी  अच्छी
 जगह  पर  रखो,  एमरजेंसी  मे  इसने  काम  किया
 है,  इसको  रख  लो  तो  वे  इधर  उधर  vt  nt
 पिलाने  लग  जाते  हैं।  इसका  कारण  यह  होता
 है  कि  फौजी  सच्चा  और  सीधा  सादा  जवान
 होता  है।  विकट  हेरा  भरी  नहीं  जानता  है,  चार
 सौ  बीसी  नहीं  करता  है|  ये  लोग  लोग  समझते
 हैं  कि  &  जो  हेरा  तेरियां  करते  हैं,  या  चार
 सौ  बीसियों  करते  हैं  उन  की  तरफ  इसकी
 निगाह  मे  चली  जाए,  इस  वास्ते  उनको  ये
 झपने  पास  हीं  फटकने  देना  चाहते  हैं।
 यह  सोधी  सी  बात  है  ।  इस  लिए  यह
 निहायत  ज़रूरी  है  कि  इन  अफ़सरों  ौर
 जवानों  के  लिए  नौकरियों  का  मुनासिब
 इन्तजाम  किया  जाये।

 हमारे  जो  जबान  शौर  अफ़्सर  ऐसी
 जगहों पर  तैनात  हैं,  जो  फ़ैमिली  स्टेशन्ज
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 नहीं  हैं,  उत  के  कानूनों  की  रिहाइश  के  लिए
 मुनासिब  इन्तजाम  किया  जाना  चाहिये।
 हमारी  गज ने मेंट  जरूरत  पड़ते  पर  प्राईवेट
 मकानों  का  रैक्विज्जीशन  कर  लेती  है  लेकिन
 हमारे  जो  जवान  और  अफ़सर  राज  नेता
 और  दूसरे  फंड्स  पर  तैनात  हैं,  उन  के  कुनबे
 बारे  मुनासिब  एकामोडेशन  के  पड़ें  हुए  हैं।
 मैं  न  करना  चाहता  हूं  कि  दिल्ली  के  नज़दीक

 ही  न  जाने  हित तनी  कोठियां  शर  आउट-
 हासिल  वर्ग रह  बन  रह ेहैं  जो  शाम  की  पार्टियों
 के  काम  ति  हैं।  में  चाहता  हूं  कि  सारा
 हाउस  गवर्नमेंट  और  डिफेंस  मिनिस्टर  साहेब
 को  ताकत  दे  कि  वे  इस  मामले  पर  हमदर्दी
 के  सय  गौर  कर  के  हमारे  जवानों  और
 आवास रों  के  कुंवों  की  रिहायश  के  लिए
 मकानों  का  रैक्दिज्ीशन  कर  सकें।

 जहां  तक  हमारे  सिविलियन  भाइयों
 को  ताल्लुक  है  मेरी  राम  में  वे  सेकंड  लाइन
 काफी  डिफ़ेंस  नहीं,  बल्कि  सुपर  लाइन
 ऑफ़  डिफ़ेंस  हैं  ।  झगर  तमाम  लोगों
 की  तरफ़  से,  चाहे  वे  किसी  भी  पार्टी  के  हों,
 we  पुचका  रावजी  उठे  कि  देश  हमारा
 है  भौर  हम  देश  के  लिए  हैं,  तो  हमारी  फ़ौजों
 में  चौगुनी  ताकत पा  जायेगी  भौर  चीन  भौर
 पाकिस्तान  हमारा  कुछ  भी  नहीं  बिगाड़
 सकेंगे।  हमें  मुल्क  में  किसी  किस्म  का  पैनिक

 'क्रो ऐट  नहों  करना  चाहिए।  हमें  अपनी
 कौन  को  बढ़ावा  देना  चाहिए  कौर  यह  बताना

 जाहिए  कि  हमारी  ताकत  उस  के  साथ  है  |

 में  5सी  थी  इमरजेन्सी  के  लिए  जिफ्ेंस
 मिनिस्टर  साहब  को  महेन्द्रगढ़  कौर  हरियाणा

 के  बौर  तीन  चार  जिलों  की  तरफ़  से  क््रादर्सियों
 शीर  पुराने  फ़ौजियों  को  टोटल  संविधान
 आकर  करता  हूं।  गवर्नमेंट  को  इस  मामले
 में  सरमायेदारों  के  हाथों  में  कहीं  खेलना

 चाहिए।  इन  ने  पहले  भी  प्रशन  फ्री  सर्विसिज़
 दी  हैं  और  आईन्दा  भी  देंगे  हरियाणा

 JUNE  27,  4957  (Min,  of  Defence)
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 के  लोग  हमेशा  की  तरह  देश  की  हिफाजत
 के  लिए  तैयार  हैं।

 Mr.  Deputy-Sptaker:  Before  I  call
 Shri  Bhadauria,  I  want  to  say  one
 thing.  Shri  Madhu  Limaye  has  writ-
 ten  to  me.  I  wanted  to  call  him
 yesterday  but  he  was  not  in  his  seat.

 शो  मथ  लिमये  :  कल  का  सवाल  नहीं
 है।  वह  तो  कम्युनिस्ट  पार्टी  (राइट)  के  बाद

 ही  बोल  सकते  हैं।
 Mr,  Deputy-Speaker:  That  is  all

 right.  The  other  day  Shri  Dange
 complained.  You  will  get  your  allot-
 ted  time  but  necessarily  the  same
 order  will  not  be  maintained.

 ब्््न्च्ु  सलिग्दे :  मुझे  बहा  है  कि  इस
 बारे  में  कुछ  नियम  होना  चाहिए।  स्वतंत्र
 पार्टी  को  हर  प्रदान  पर  प्रथम  बोलने  जंग
 मौका  मिलता  है।

 Mr.  Deputy-Speaker:  But  you  have
 represented  the  matter.

 wing  किमी:  लेकिन  ऐसा  कोई
 नियम  नहीं  है  कि  सदा  उस  को  ही  प्रथम
 बोलते  बंगा  अवसर  मिले।  उस  को  कोई

 ऐसा  प्रतिकार  नहीं  है  |  यह  तो  वापस
 में  समझौते  से  होता  चाहिये।  अभी  तक
 मेरे  पत्रों  पर  फैसला  नहीं  हुभा है।

 Mr,  Deputy-Speaker:  Please  listen
 to  me.  I  have  seen  your  communica-
 tion,  addressed  by  several  Members
 of  the  Opposition.  You  afe  co-
 existing  there  but  you  are  very  jealous
 about  priorities.

 श्री  मयु  लिए  ये  :  मैं  दूसरों  के  भ्रध्िकारों
 का  ग्रतिक्रमण  नहीं  कर  रहा  हूं  ।

 Chair  necessarily  to  call  a  Member
 from  one  group  always  first.  rT  will
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 था  न्यु  लिये  :  कल  का  सवाल  नहीं  है  t
 हम  तो  क्रम  के  अनुसार  चाहते  हें  ।

 Mr,  Deputy-Speaker:  ‘Yesterday  I
 had  laid  down  a  certain  order  and  I
 had  followed  it.  Then,  you  were  say-
 ing  about  Members  placing  some  docu-
 ment  on  the  Table  while  making  a
 apeech.  There  is  a  rule  about  that.
 ‘What  you  have  said  is  not  correct.
 ¥or  your  benefit  I  am  reading  out  the
 rule,

 शी  मधु  लिये  :  वह  नियम  तो  मैं  जानता
 हूं  मैंने  इसलिये  कहा कि  शी  जाज  फरनेन्डीज
 ने  जो  दस्तावेज  रक्षा  है,  उसको  दो  दिन  हो
 गये  लेकिन  अभी  तक  उसका  निर्णय  नहीं  हमा
 है  qd

 Mr.  Deputy-Speaker:  Because  he
 has  Kept  it  here,  it  does  not  become
 public,

 श्री  मच  लिमये  :  मैं  कहां  कह  रहा हूं
 कि  वह  पब्लिक है  ?  में  नियम  जानता  हूं  ।
 जब  कोई  दस्तावेज़  प्रमाणित  करके  रखा
 जाता  है,  तो  उसके  बारे  में  निर्णय  होना
 चाहिये  कि  उसको  मंजूर  किया  जा  रहा  है
 या  नहीं  |

 Mr,  Deputy-Speaker:  It  is  not
 strictly  kept  on  the  Table;  it  is  handed
 ever  to  the  Table,

 Shri  Charanjit  Rai  (Dausa):  He  has
 made  a  remark  that  we  are  called
 first.  1  think,  there  is  a  convention
 that  the  largest  group  is  called  Arst.

 aft  स्यू  लिमये  :  कई  ऐसी  परम्परा
 नहीं  है

 Mr.  Deputy-Speaker:  Normally  we
 do  adhere  to  it  but  if  it  is  claimed
 as  a  right,  I  think,  in  the  interest  of
 the  debate,  the  Chair  has  a  discretion
 and  nobody  should  consider  because
 he  is  called  frst  or  second  that  his
 group  loses  its  strength  or  that  certain
 prestige  is  lost  in  the  public  eye.

 :  edt  मधु  लिये  :  केवल  हमारे  बारे  में  दी
 देखा  होता  है।  इसलिये  मैंने  कहा  है  i
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 When  you  try  to  co-exist  there,  you
 should  also  accommodale  etch  other

 tt  मच  लिमये  :  कप  नियमों  से  अनुसार
 चलिये  न  ।

 थी  हारपून  सिह  भदौरिया  (इटावा)  :
 उपाध्यक्ष  महोदय,  प्रतिरक्षा  नीति  कौर
 परराष्ट्र  नीति  अ्न्यान्याजित  होती  हैं,  यानी

 ये  दोनों  एक  ही  सिक्के  के  दो  पहलू  हैं.  हम  को
 सर्वप्रथम  प्रतिरक्षा  नीति  पर  इसी  दृष्टि  दे
 विचा र  करना  होग।  ।  कुछ  माननीय  सदस्यों  ने
 प्रतिरक्षा  बजट  को  बढ़ाने  भौर  कुछ  सदस्यों  ने
 उसको  घटाने  की  बात  कही  है  ।  मैं  भाप  से
 निवेदन  करना  चाहता  हूं  कि  सब  से  पहले
 हमें  भ्रपनी  प्रतिरक्षा  नीति की  कमज़ोरियों
 और  उसकी  भूल  दुर्बलताओं  पर  गौर  करना
 होगा,  तभी  हम  किसी  सही  रास्ते  पर

 पहुंचने  में  कामयाब  ही  सकेंगे

 जब  तक  रोग  का  ठीक  से  निदान  शौर
 बीमारी  को  ठीक  से  पहचान  नहीं  होगी,
 तब  तक  दवा  नहीं  दी  जा  सफती  है  ।  जैसे
 पेचिश के  किसी  मरीज  को  हम  चाहे  कितना  ही
 पौष्टिक  भोजन  और  ताकत  की  दवायें  दें,
 लेकिन  जब  तक  उसका  रोग  अच्छा  नहीं,  होगा
 तब  तक  कोई  झौर्षाध  कौर  पौष्टिक भोजन
 कामयाब  नहीं  हो  सकता  है,  मान  लीजिये कि
 हुम  दस  अरब  के  प्रतिरक्षा बजट  को  बढ़ा  कर
 बीस  रब  कर  देते  हैं,  लेकिन  मगर  हम  यह
 पाते  हैं  कि  सेना  के  अधिकारी  शौर  सेनिक
 संगठन  उस  बजट  को  भी  खर्च  नहीं  कर  सकते,
 जो  सेना  के  लिये  एलाट  किया  जाता  है,  तो

 उस  बजट  में  और  ज्यादा  बुद्धि  करने  से  क्या
 लाभ  है  ?

 1637  rs,

 (Sua  G.  8  Danson  in  the  Chair]

 में  इस  सम्बन्ध  में  भाप  के  सामने  दो  कौन

 उदाहरण  उपस्थित  करना  चाहता  हूं
 पब्लिक  एकाउंट्स कमेटी  कौ  रिपोर्ट,  1966
 67  में  बताया  गया  है  fe  आाधिनेस
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 [oft  धजुनसिद  भदौरिया]
 प्रौकटरीज़  के  काम  को  चलाने  के  लिये  29.  33
 खाल  रुपया  फुलाद  किया  गया,  लेकिन  उसमें
 से  एक  पैसा  भी  खर्च  नहीं  हो  सका  कौर  बह
 लगभग  तीस  करोड़  रुपया  बरसों  तक  इसी
 सरहद  पढ़ा  रहा  |  कप  गौर  कौजिये  कि  इस
 तरह  से  जो  धनराशि  निश्चित  की  जाती  हैं,
 अगर  वह  सच  नहीं  होती  है,  तो  उसके  कमा
 बताने  होते  हैं  ?  गर  हम  ने  इस  राशि  को
 किसी  दूसरे  मद  में  खर्च  कर  दिया  होता,  तो
 बहु  बेकार  मत  पड़ी  होती  शीर  इसके  हारा

 कुछ  दूसरा  ही  काम  हो  गया  होता  ।

 963  में  4,65  लाख  रुपये  के  कुछ
 इंजिन  ख़रीदे  गये  कौर  ये  दो  तीन  साल  तक
 इसलिये  ब्रेंकार  पड़े  रहे  कि  उसके  लिपे
 आवश्यक  सिखर  4  पैसे  का  एक  पुर्जा  बहीं
 बढा  जा  सका  |  मैं  निवेदन  करता  चाहता  हूं
 कि  जो  फ़ौज  केवल  42  पैसे  के  एक  पुर्जो  की
 तलाश  नहीं  कर  सकती  है,  उससे  एटम  बम
 और  नये  प्रकार  के  हथिया र  बनाते  की  लाशों
 और  झपे का  किस  तरह  की  जा  सकती  है  1

 सरकार की  तरफ़  से  t200  रोड  रोल
 के  लिये  तीस  करोड़  शप  वादा  कर  दिये  गये,
 लेकिन  मणि  तक  फ़ौज  को  मे  रोड  रोज
 प्राप्त  नहीं  हुए  हैं  ।

 इसलिये  कन इस बात इस  बात  का  नहीं  है  कि

 कुछ  कम  भीर  बढ़ाई जाये,  बल्कि  प्राह  यह
 है  कि  जो  रकम  निश्चित  की  जाती  है,  बह
 आर्य  क्यों  नहीं  की  जाती  हैँ  मैं  भ्रामक  बाश
 प्रतिरक्षा  मंत्री  बह्ीदम  से  इस  बारे  में
 जानकारी  चाहता  हुं  ।

 हमारी  समुद्री  सीमा  3500  मील  लम्बी
 हैं।  उस  धीमा की  रक्षा  के  लिये  विश्च  सामान
 का  इन्डेन्ट  95253  में  किया  गया,  ag
 झा सान  957  %  प्राप्त  हुआ  पौर  जो  इन्डेन्ट
 शन  so  यें  किया  गया  बहू  सामान  हम  को
 L985  में  प्राप्त  होता  है  कग  इस  तरह  से

 चिल  चीज  की  wee  सन्  50  में  है  वह

 *  .
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 55  में  प्राप्त  होगी  कौर  जिसके  लिये  55  में
 बनाकर  है  वह  65  में  सामान  मिलेगा  तो
 इसका  |. अ  |  है  कि  हम  में  कहीं  न  कहीं

 बहुत  बड़ी  कमजोरी  भी  र  दुर्बलता  है।  जब  तक
 स  प्रकार  की  कमजोरी  कौर  दुर्लभता  को
 निकाला  नहीं  जायेगा  तब  तक  हम  झपते

 मुल्क  की  सेना  को  मजबूत  पौर  [|  नहीं  कर
 सकते।  मैंने  जो  शुरू  में  निवेदन  किया  कि
 प्रतिरक्षा  शौर  परराष्ट्र  नीत  यह  एक  ही
 सिक्के  के  दो  पहलू  हैं।  हमें  गौर  करना  होगा
 कि  जिस  मुल्क  के  प्रकार  विदेश  नीति  विदेशी
 प्रभाव  से  मुक्त  होती  है  उसी  देश की  सेना  भी
 सफल  होती  है  ।  वही  मुल्क  मजबूत  भी  होता
 हैं  घौर  उस  देश  कौ  जनता  का  भी  मनोबल
 ऊंचा  होता  है  1  आज  झगर  हम  भर्ती  आजादी
 प्राप्त  होने  के  बाद  से  भ्रम  तक  के  इतिहास
 पर  गौर  करें  तो  हम  पाते  हैं  कि  हमारे  देश की
 विदेश  होती  कभी  अंग्रेजी  प्रभाव  से,  कभी
 अमरीकी,  कभी  जीती  शौर  कभी  रूसी  प्रभाव
 से  हमेशा  प्रभावित  रही  है।  भोर  यही  कारण
 है  कि  हम  अपने  देश  में  करो  भी  सेमा  या
 शर भी दूसरे भी  दूसरे  मामलों में  देश  को  मजबूत  कौर
 काम मान  नहीं  कर  सके  ।  सथ  से  पहला
 काम  हमारे  सामने  जो  होना  है  वह  यह  है  कि
 हम  सब  से  पहले इस  देश  की  विदेश  नीति  को
 विदेशों  प्रभाव  से  झगर  मुक्त  कर  सकें  तो
 हमारा  देश  भी  जाने  अल कर  गज़ा बुत  होगा
 कौर हम  कम  सेना  बौर  कम  च  में  भी  अपने

 देश  को  भाग ेले  चलने में  कॉमयाब भौर सफल पौर  सफल
 होंगे  ।

 चाज  सब  के  कहा  शनास  देश  के  जल्दी
 मनोबल  को  बढ़ाने  का  है  1  मगर  हम  झपने
 देश  की  जनता  धौर  सेता  का  मनोबल  त  बढ़ा
 सके  सो  हम  अग्गे  कहकर  के  झपने  मुल्  की

 सुरक्षा  शौर  मुश्क  की  स्वतंत्रता  की  हिफाजत
 करने  में  कामयाब  यहीं  ही  सकेंगे  ।

 भी  बहुत  से  reve  खाइयों  ते

 मचली  कमौशम्ड  ‘arfuedt  के  wan  में
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 ो  कि  लगभग  6  हजार हैं  उनके  भ्रलाहिदा
 होने  की  बात  कही  ।  मेरी  समझ  में  नहीं  ा
 रहा  है,  एक  तरफ  तो  जो  ऊंचा  शिक्षा  प्राप्त
 कमी शरद  आफिस से  हैं  उनको  निकाला  जा
 रहा  है  सौर  महज  इसलिये  निकाला  जा  रहा  है
 कि  उनमें  से  ज्यादातर  लोग  मध्यमवर्गीय
 परिवारों  के  हैं,  क्योंकि  उनमें  से  बहुत  से

 छुरी  कांटे  से  वह  खाना  नहीं  खा  सकते

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  I  would  like  to  con-
 tradict  him.  This  is  not  factually
 correct.

 ef  one  सिंह  भदौरिया  :  माननीय
 प्रतिरक्षा  मंत्री  ने यह  कहा  कि  उनको  इसलिये
 पृथक  नहीं  किया  जा  रहा  है  तो  यें  जानना
 चाहता  हूं  कि  बहे  कौन  से  कारण  हैं  कि
 जिनकी  बजह  से  हिन्दुस्तान  की  सेना  से  छ:
 हजार  जबानों  को,  उन  जबानों  को  जिनमें  से
 अधिकतर  लोग  पिछली  लड़ाई  में  लड़े  हैं,
 जिन्होंने  कि  बहादुरी  से  वीर  गति  पाई,
 जिनके  परिवारों  ने  सब  से  बड़ा  शहीदाना
 काम  किया  शन  उनको  पृथक  कर के  कौन  सा
 बड़ा  काम  यह  प्रतिरक्षा  मंत्री  करता  चाहते
 हैं  ?  पहले  तो  उन  को  पृथक  किया  जायेगा
 शौर  फिर  झगर  बह  संगठित  होंगे,  झगर  बहू
 मजबूती  से  झपता  कोई  संगीत  बनायेंगे  तो
 कहा  जायेगा  कि  संयुक्त  सोशलिस्ट  पार्टी

 उनको  उकताते  का  काम  कर  रही  है,  विद्रोह
 की  झाग  भड़काने  का  काम  कर  रही  है  |  में
 बाप  के  माध्यम  से  निवेदन  करना  चाहता  हूं
 कि  छः  हजार  आदमी  जिनको  बाप  पृथक
 करने  जा  रहे  है  उनका  प्रभाव  हिन्दुस्तान
 की  सेना  में  एक  लाख  प्राणियों के  भ्र धिक  पर
 है।  झगर  बाप  उन्हें  पृथक  करें  तो  इसके
 क्या  नतीजे  होंगे  इस  पर  श्राप  गौर  करें  पौर
 बहुत  ही  बे  दिल  से  गौर  करें  1

 जब  शम जली  केवल  कमीशंड
 wafeod  की  बात  कही  कि  उसके  |  इस

 -
 न  भगवान हो

 रहा
 है

 को  उन्हीं  के  साथ
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 नहीं,  गाना  के  प्रकार  जो  आजकल  जनरल
 रिखी,  यू०  एन०  को  की  सुरक्षा  सेना  के
 जनरल  आफिसर  कर्मार्डिग  हैं  उनके  साथ
 क्या  बताई  किया  जा  रहा  है  ?  चूंकि  वह
 ईमानदार  अफसर  हैं,  सच्चे  भ्रामक  हैं,
 क्योंकि  उन्होंने  हिन्दुस्तान  को  या  ato  राम
 मनोहर  लोहिया  को  यह  सूचना  दी  कि

 हिन्दुस्तान  के  सिपाही  सिर्फ  3  दावा  जाते  हैं
 जब  कि  इटली  और  स्वीडन  के  सिपाहियों  को

 यहां  60  रुपया  रोज  मिलता  है  और  उन्होंने
 पत्र  लिख  कर  यह  सूचना  दो  इसलिये  उनके
 साथ  इस  तरह  का  व्यवहार  किया  जा  रहा  है
 यह  कहाँ  तक  उचित  है  ?  जब  भाप  इस  तरह
 का  अपने  प्रफेसरों  के  साथ  दुर्व्यवहार  करेंगे
 तो  सेना  में  एक  तरह  का  ग्रसन््तोष  शौर  विद्रोह
 अपने  श्राप  उभड़ेगा  शौर  उसका  प्रसर  सेना  पर

 ही  नहीं  होता  बल्कि  देश  की  पूरी  की  पूरी
 आजादी  और  स्वतंत्रता  की  सुरक्षा  पर  होगा  ।

 यहीं  तक  नहीं,  प्रतिरक्षा  मंत्री  महोदय
 ने  कुछ  विरोध  प्रकट  किया,  तो  में  प्रायः
 महोदय,  शाप  माध्यम  से  यह  कहना  चाहता
 हूं  कि  पिछले  दिनों  सारे  देश  के  पैमाने  पर
 कांग्रेस  पार्टी  की  इतनी  हार  हुई  तो  हमारे
 प्रधान  मंत्री  महोदय  ने  कुछ  फौजी  अफसरों
 को  बुला  कर  के  यह  पूछा  कि  झगर  देश  के
 अन्दर  से  पार्लियामेन्ट  और  इस  तरह  की
 प्रतिनिधि  संस्थाएं  समाप्त  की  जाय॑  तो  उसमें

 बाप  का  क्या  रुख  होगा  ?  जब  इस  तरह  .



 सभापति  महोदय  :  किसी  ने  बता  दिया
 होगा  |

 श्री  अर्जुन  सिह  भदोरिया  :  भ्रध्यक्ष  मही  दय,
 जिस  तरह  का  उपदेश  यहां  पर  प्रतिरक्षा  मंत्री
 महोदय  मुन्ने  दे  रहे  हैं  मैं  चाहता  हूं,  जो  बात  मैं

 यहां  पर  कह  रहा  हूं  वह  बहुत  ही  मजबूती  से
 और  पूरा  जानकारी  के  साथ  किसी  यह  बात
 यहां  पर  उपस्थित  की  है  |  झगर  मैंने  जनरल
 लिखो  को  बात  कहो  तो  मैंने  सहो  कही  V
 जो  बात  मैंने  यहां  पर  कमोड  आफिसर्स
 की  कही  वह  भो  सही  कही  ।  और  जो  बात  मैं
 कह  रहा हुं  अगर  इस  बात  को  डिनाई  करना  हैं
 ्तो  इस  बात  की  ब्लोवणा  भाष  नहीं,  इस  बात
 को  कोविड  को  बाप  के  प्रधान  मंत्री  को  यहां
 परझाकर  करना  चाहिये  कि  उन्होंने  आपसे

 को  बुला  कर  ऊंचे  क्रातिकारियों  को  बुला  करके
 इसतरहका परामर्श लिया का  परामर्श  लिया  है  या  नहीं  लिया  है  ?
 शौर  प्रतिरक्षा  मंत्री  महोदय  को  यहां  पर  यह
 कहने  से  पहले  अपने  प्रधान  मंत्रों  से  परामर्श
 करना  चाहिये  था  |  झगर  इसके  बाद  घोषणा
 होती  तो  उस  पर  मैं  भी  कुछ  विचार  करने
 के  लिये  भी  तैयार  होता  !  (ब्ययचात)

 को  शिव  माकपा  (बस्ता)  :  इन  को
 tte  cul  भार०  में  बन्द  किया  जाये  ।

 ह ,  झार्युन  सिह  भदौरिया  :  एक  हमारे
 माननीय  सदस्य  कह  रहे  हैं  कि  इनको  डोटेंशन
 में  सिया  जाय  ।  डोर टेशन  में  लेने  के  लिये
 बाप  ने  कौन  सो  कमी  रखी  है  ?  कितनी  बार
 जिसमें  हम  लोगों  को  सिया  है  शौर  बाप  ने
 हम  को  ही  कब  मुक्ति  दो  है  ?  सही  बात  तो

 है  कि  छोटे शत  में  तो  भाप  को  लेता  चाहिये  वा,
 पूरी  को  पूरा  सरकार  को  डो टेंशन  में  बन्द
 करना  चाहिये  था  ।  लेकिन  देश  का  दुर्भाग्य

 रा
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 यह  है  कि  जो  जेल  में  बन्द  होने  चाहिये  थे
 बहू  यहां  पर  सरकार  चला  रहे  हैं  भारजा
 देश  की  भाजादी  कौर  उसकी स्  रक्षा  के  लिये
 सड़  रहे  हैं  उनके  लिये  डी टेंशन  की  मात  कर
 रहे  हैं

 सभापति  महोदय:  एक  बात  सुनिये,
 आप  ने  उन्हें  कहा  था  एमर्जेत्ती  कमोड
 आफिसर्स  के  लिये  कि  भाषा  के  मसले  पर
 शौर  हें  अंग्रेजी  नहीं  बोलनी  प्रति  इसलिये
 उन्हें  वापस  भेजा  जा  रहा  है,  उन्होंने  कहा  कि
 एमर्जेसती  कमोशन  से  नेको  वापस  भेजने
 के  और  कारण  थे,  यह  कारण  नहीं  था  कौर
 इसमें  तो  एक  रिबन  कर  दिया  जौर  दूसरी
 बात  एक  कही  .  .

 श्री  हद  लिमये  :  हां,  तो  वह  कहां
 एतराज  कर  रहे  हैं  बहु  तो  पनी  बात
 रख  रहे  हैं  i

 aft  मुन  सिह  भ्रंदौरिया  :  मैं  श्राप
 एक  दूसरी  बात  शौर  निवेदन  करना  चाहता
 हूं  -  वह  यह  कि  राज  जो  सब  से  बड़ा  प्रभाव,
 सब  से  बड़ो  कमी  हमारी  सेना  शौर  हमारे
 सैनिक  संगठन  में  है  वह  यह  है  कि  हम  दूसरों
 की  नकल  करते हैं  ।  कभी  हंस  रूप  से  कौर
 कभी  भरमे रिका  से  हथियार  मंगाते  हैं।  लेकिन

 झपने खुद खुद  निर्माण के  सिये  भी  हम  ने
 कभी  सोचा  है  ?  आधुनिक  खोजें  जो  हमारे
 मुल्क  के  इन्दर  होना  चाहियें  उधर  हमारा
 इयान ही ही  नही ंहै  4  इसलिये  मैं  श्राप  के  माध्यम

 से  प्रतिरक्षा  मंत्री  महोदय  से  यह  निवेदन  करना
 जाता हूं  कि उधार ले  कर  के  हम  अपने  देश

 को  मज़बूत  नहीं  कर  सकते  है  ।  इसलिये

 हम  को  पनी  तरफ  से  खुद  कुछ  सिद्धांत
 स्थापित  करने  होंगे  ।  ौर  उत  स्वाति
 सिद्धान्तों  को  अमल  में  लागा  होगा  तभी
 जाने  चलकर के  झपने  देश  के  झन्दर सेना सेता  से

 सम्बन्धित  उत्पादन  बढ़ा  सकेंगे
 हु
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 श्रीमन्,  फ़ौजें  नहीं  सड़ती  हैं,  बल्कि
 माता  है  फौजों  का  मनोबल  ।  एक  व्यक्ति ने
 एक  चीनी  संत  कन्फ्यूशस  से  पूछा  कि  किसी

 मुल्क  की  मजबूती  के  लिये  किन  किन  ब्बोजों

 की  जरूरत है  ?  तो  उसने  कहा  कि  तीन  मुख्य
 चीजें  चाहिये।  पहले  जनता  का  ऊंचा  मनोबल,

 दूसरे,  अन्न  के  मामले  में  मुल्क  का  स्वावलम्बी
 होना,  प्रचुर  सत्ता  में  झन  का  उत्पादन  और
 तीसरी  चीज  संगठित  कौर  मज़बूत  सेना  t
 उस  व्यक्ति  ने  दोबारा  पूछा--भ्रमर  ये  तीनों
 बातें  न  हों  तो  ?  तो  फिर  दो  बातें  ज़रूरी

 हैं--मुल्क  का  ऊंचा  मनोबल  कौर  छह  का
 उत्पादन  |  झगर  ये  भी  न  हों  तो  ?  तब  अन्तिम
 चीज़  जो  सब  से  जरूरी  है--कह  है  जनता  का
 ऊंचा  मनोबल  ।  पिछले  20  वर्षों  के  इन्दर
 कलिंग  पार्टी  ने,  शासक  दल  ने  कौन  सा, ऐसा
 काम  किया  है  जिससे  हमारे  मुल्क  का  मनोबल
 ऊंचा  हुआ  हो?  बिना  ऊंचा  मनोबल  किये

 हुए  हम  पनपने  देश  की  सुरक्षा  और  आजादी  की
 रक्षा  नहीं  कर  सकते  हैं  ददन  20  वर्षों  के
 अ्रंदर  प्रतिरक्षा  का  इतिहास  प्रतिरक्षा  की
 नीतियों  को  असफलताओं  का  इतिहास  रहा
 है,  इस  हुकूमत  का  इतिहास  सफलता  का

 इतिहास  रहा  है--यही  मुझे  पन्त'  में  आप  से
 निवेदन  करना  है

 The  Minister  of  State  in  the  Minis-

 Defence  Grants.  It  is  refreshing  to
 find  that  on  all  sides  there  is  a  very
 keen  desire  that  our  defence  ‘mobili-
 sation  should  not  only  be  at  the  top
 but  the  spirit  of  self-reliance  that  has
 been  introduced  after  the  Chinese
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 structive  one.  Consistent  with  our
 policy  at  home  of  building  up  an
 independent  national  economy  based
 on  the  rights  and  privileges  of  every
 citizen  and  in  pursuance  of  our  objet-
 tive  of  dealing  independently  and
 thinking  independently  on  the  difi-
 cult  problems  of  the  world  today,  it
 is  absolutely  necessary  that  we  follow
 8  programme  of  production  the  key-
 note  of  which  should  be  our  depend-
 ence  on  our  own  selves.  Any  sugges-
 tions  in  that  respect  will  be  welcome.
 It  will  be  my  effort  in  the  short  time
 at  my  disposal  to  convey  to  the  House
 that  the  spirit  in  which  the  defence
 production  programme  was  under-
 taken  is  being  continued  and  deve-
 loped,  and  wherever  deficiencies  occur
 for  reasons  beyond  our  control,  we  try
 not  only  to  improvise  but  to  fil]  them
 up  with  our  own  national  indigenous
 efforts.

 Reliance  on  our  own  defence  pro-
 duction  has  assumed  a  wider  role.  Not
 only  are  old  ordnance  factories  being
 renovated  and  modernised  but  new
 ones  have  been  set  up  and  are  being
 geared  to  production.  The  public
 sector  undertakings  in  the  defence
 fleld  which  cover  such  vital  spheres
 as  aeronautics,  electronics  and  various
 others  are  being  rapidly  developed  and
 put  in  top  position.  Also  the  spirit
 of  self-reliance,  doing  things  ourselves
 wherever  bottlenecks  occur  due  to
 shortage  of  raw  materials  which  we
 are  unable  to  improvise  or  manufac-
 ture  and  are  also  not  able  to  import

 is  kept  to  the  fore;  for  our  immediate
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 POse  to  spend  something  like  22.8
 crores  thi  year  on  our  research  and
 development  programmes  and  this,  a3
 compared  to  the  figures  which  he

 some  of  the  organisations  may  be
 doing  fundamental  research,  for  which
 they  may  be  spending  a  large  amount
 of  money.  Here  what  we  have  tried
 to  achieve  is  that  our  defence  and
 research  establishment  has  heen  given
 @  specific  task,  and  they  are  fulfilling
 that  task  in  the  measure  thet  they

 that  is  to  look  after  al!
 uipment,  improvement  of  exist-

 equipment  and  development  of  a
 pment  altogether,  and  com-
 this  into  military  hardware,

 then  the  entire  thing  goes  into
 Production,  from  the  trial  stage

 to  the  user's  trial]  and  various  other
 tages,
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 whether  in  arms  or  ammunitions  or
 aeronautics  or  radar  or  electronis,  all
 this  they  are  doing  with  an  element
 of  urgency  and  trying  to  solve  some
 of  the  very  difficult  problems.  There-
 fore,  if  yoy  see  it  from  the
 view of  ;  ‘  i  i

 a  é
 Tealise  that  their  work  has  to  be  step-
 ped  up  because  more  and  more
 depend  on  ourselves,  the  scientists,
 techniciane  who  are  working  with
 army  and  our  military
 play  a  greater  and  greater  role,
 fore,  the  limiting  factor  is

 for  want  of  money,  but  the  limiting
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 f  come  to  some  of  the  specific  pro-
 jects  referred  to  by  some  hon.  Mem-
 bers.  It  has  been  said  that  some  of

 “our  vital  projects  are  not  making
 ‘satisfactory  progress.  |  think  the

 impression  about  most  of  them  is  not
 very  correct.  I  can  appreciate  the
 inxiety  that  we  must  make  speedier

 ‘Pr
 ess  in  each  one  of  them,  whether

 is  HF  24  or  Leander  frigates  or
 mics.  I  was  surprised  when  an

 said  he  saw  no  mention
 onics  in  this  report.  I  could

 it.  We  attach  so  much
 to  electronics.  Defence

 ents  in  electronics  is  almost
 of  the  development  proa-

 |
 in  the  next  ten  years.  Out

 quirement  of  Rs.  1,600  crores,
 Committee  report  puts  the

 juirements  at  Rs.  760
 -  alone,  then  there

 7897  Commission
 ons  department

 ments.  All  _of
 st  80  per

 ent.  The
 other  programmes
 is  not  only  here;

 over  the  world.  We  are
 interested  in  electronics  be-

 S  importance  to  aeronautics
 d  radar  equipment  and  they  help

 ike  the  arms  more  efficiently,  to
 their  fire  power,  capacity  and

 in  operations.  Therefore,  we
 ignore  electronics.  So,  I

 sd  into  the  report  and  I  find  there
 msiderable  information.  Not  only

 at  Electronics  increased  its
 m  but  it  has  gone  _  imto

 other  fields  including  radar.
 ive a  second  factory  in  the  MIG

 yplex  which  meets  the  electronic
 mponents  requirements  of  the  fast
 anes  MACH  II  and  ‘intercepter

 From  its  own  resources  the
 Electronics  is  going  to  set  up

 factory  and  it  will  provide  all
 uirements  for  the  radars.  We

 been  able  to  develop  certain
 as  in  this  field  foreign  help

 chn  ical  know-how  is  not  easily
 cause  apart  from  economic

 rations,  political  considerations
 en  mixed  up.  In  spite  of  that,

 8  vital  sector  of  our  military

 ASADHA  6,  889  (SAKA)  (Min.  of  Defence)  7924

 hardware  and  equipment,  we  have
 been  able  to  develop  ourselves.  It  is
 one  of  the  few  factories  that  even
 after  devaluation,  have  not  raised  the
 price.  Government  announced  that
 efforts  should  be  made  not  to  raise
 prices.  The  Bharat  Electronics  had
 not  only  raised  the  prices;  they  have
 reduced  the  prices.  That  shows  the
 measure  of  efficiency  and  economy
 that  is  achieved  in  its  working.  That
 is  also  borne  out  by  the  fact  that  from
 out  of  its  own  resources,  it  is  going
 to  set  up  a  third  factory.  That  takes
 care  of  the  electronics  group.

 Coming  to  Vijayanta  tank,  it  was
 said  that  the  production  at  the  heavy
 vehicles  factory  was  not  proceeding
 satisfactorily.  That  is  not  true.

 Shri,  Nath  Paj  (Rajapur):  Be  more
 specific.  The  Member  who  spoke  told
 you  that  its  gun  was  not  up  to  expec-
 tation.

 Shri  B.  R.  Bhagat:  I  referred  to
 Shri  Indrajit  Gupta’s  remarks.

 Shri  Indrajit  Gupta:
 referred  to  indigenous
 armour  plates.

 I  specifically
 output  of

 Shri  Nath  Pai:  Major  Ranjit  Singh
 talked  about  the  gun  fire.

 Shri  B.  R.  Bhagat:  I  would  not  like
 to  discuss  the  details  of  firing  capacity.
 Let  me  talk  about  the  general  pro-
 gramme  in  respect  of  the  tank.  It  is
 true  there  has  been  delay  in  the  re-
 ceipt  of  certain  components  which  are
 still  being  imported,  These  delays
 have  in  fact  actually  acted  as  a  spur
 because  we  have  been  able  to  impro-
 vise  indigenous  manufactures  of  some
 of  them.  This  resulted  in  some  delays,
 but  the  fact  is  that  we  are  able  to
 manufacture  or  make  preparations  for
 the  manufacture  of  items  which  we
 may  need  in  future.  In  fact,  the  pro-
 portion  of  indigenous  components  is
 progressing  faster  than  was  laid  down
 in  the  project  report.

 As  regards  armour  plate,  to  which
 the  hon.  Member  over  there  referred
 to,  this  is  to  be  produced  by  the
 Rourkela  steel  plant  in  collaboration
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 [Shri  8,  KR.  Bhagat)
 with  a  foreign  frm.  4  know

 ow  the  pos

 able

 and  the  first  minesweeper  hull

 i

 various  stages,  perticularly in  four
 stages,  The  first  stage  is  of  major  as-
 semblies,  and  then  we  ec  on  to  gub-
 assemblies;  then  to  the  details  and
 then  to  the  raw  materials,  All  these
 stages  come  in,  because,  in  major  as- sernblies  stage,  we  get  the  major  com-
 ponents  and  assemble  them,  ang  the
 production  programme  is  phased.  When
 Wwe  go  to  the  sub-assemblies,  it  slows
 down  and  we  have  to  put  in  greater
 volume  of  work.  When  we  go  to  the
 details,  there  ig  a  tendency  to  slow
 down,  because  we  undertake  so  much
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 of  certain  items  of  equipment  for
 Which  the  production  facilities
 lopeg  at  Avadi  are  necessary.

 Shri  8,  M.  Banerjee  (Kanpur):  That
 ig  Only  meant  for  tanks,

 Shr  Ba  BR  Bhagat;  The  facilities
 that  are  necessary  for  developmental
 work  exist  at  Avadi  and  similar  faci-
 lities  do  not  exist  in  Ahmednagar.

 an  assurance  has  been  given
 that  there  will  be  no  reduction  in

 Maharashtra  region  for  persons  who
 have  no  All-India  service  liability  and
 do  not  wish  to  move  to  Avadi,

 Shri  Nath  Pal;  This  Government
 ‘should  have  one  policy,  With  regard

 to  the  atomic  station  in  Bombay,  when
 the  question  of  transfer  came,  the
 Prime  Minister  wrote  to  us  that  a8
 far  as  possible  production  and  research
 should  not  be  located  at  the  same
 place  and  therefore  the  transfer  from
 Bombsy  to  Hyderabad  was  gone.  But
 now  regarding  the  question  of  Ah-
 mednagar,  you  are  taking  a  position
 diametrically  opposite  to  it,  Where  do
 we  stand?  What  is  the  policy?

 Shri  B.  R,  Bhagat:  I  am  not  aware
 of  that,

 ASADHA  6,  7989  (SAKA)  (Min.  of  Defence)  7928.

 Shrimati  विफल,  Mukherjee:  I+  is. not  merely  a  question  of or  rehabilitating  those  people.  I  said,

 ancillary  and  feeder  industries  also: exist,  This  factory  has  been  there for  I2  years.  Why  does  the  Govern- ment  want  to  move  it  suddenly?

 though  not  to

 oa  od  ‘te
 frigate  it

 alent
 t  this  project  nas  ‘also

 been  delayed  and  one  does  no  know when  the  first  frigate  will  come  out,
 Actually,  no  delay  in  the
 of  the  frigate  has  taken  place:  it  is
 going  according  to  the  schedule  laid down  in  the  agreement,  It  must  be
 realised  that  this  is  a  very  sophisticat- ed  project  and  it  takes
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 Shri  B.  R.  Bhagat:  It  will  take  some
 more  time  to  go  in  for  fittings  and
 other  things  and  finally  it  will  be
 commissioned  by  97l.  But  the  sceond
 and  third  one  will  take  much  less

 time.

 Shrj  Indrajit  Gupta:  It  means  five
 years  to  produce  one,

 Shri  B.  R.  Bhagat:  That  is  for  the
 the  first  one.  From  97l  onwards,  for
 the  second  and  third,  the  schedule

 ~will  be  more  even.

 Shri  Randhir  Singh  (Rohtak):  Is  it
 necessary  for  you  to  disclose  these
 ‘secrets?  *

 Shri  B.  R.  Bhagat:
 secret  is  being  disclosed.

 No  classified

 One  last  point,  Sir,  and  I  have  done.
 We  are,  particularly  after  September
 1965,  making  great  efforts  in  import
 ‘substitution  and  broad-basing  our
 defence  prcduction  ang  drawing  on  the
 loca]  industrial  base  for  the  defence
 production  programme.  For  that  a
 special  department  was  created,  de-
 taileg  working  was  gone  into  capacity
 in  the  civil  sector  was  assessed  and
 this  programme  has  made  good  head-
 way.  Already  the  civilian  sector  is
 taking  upon  itself  a  programme  of
 production  to  the  tune  of  Rs.  2.5
 crores.  Another  programme  of  a  simi-
 lar  amount  is  also  going  to  them.  I
 hope  that  in  future,  more  and  more,
 overall  industrial  base  of  the  country
 will  be  exploited  for  the  defence  pro-
 duction  programme  because  it  gives

 a  resilience.

 Shri  S.  M.  Banerjee:  What  about  the
 clothing  factory  at  Kanpur  and  Shah-
 jahanpur?  There  is  no  work  in  the
 clothing  factory.

 Shri  B.  R.  Bhagat:  That  point  has
 not  been  raised,  so  I  am  not  replying
 to  that.

 I  quite  appreciate  the  points  made
 by  some  hon.  Members  that  we  are
 lagging  behind  in  many  fields,  We
 have  to  make  up  in  technology,  in  the
 development  of  this  particular  branch
 of  production  which  is  very  complex
 ‘and  very  sophisticated  and,  particu-

 JUNE  27,  967  (Min.  of  Defence)  7930

 larly,  in  the  matter  of  critical  items  of
 modern  weapons  in  various  fields  we
 have  to  go  a  long  way.  But  ३  can  as-
 sure  the  hon.  Members  that  the  spirit
 of  self  reliance  has  gone  down  to  the
 ranks,  Everybody  is  feeling  that  if
 we  have  to  survive  in  the  modern
 world,  in  this  dangerous  world,  parti-
 cularly  with  this  dangerous  situation
 in  our  borders,  we  have  to  depend  on
 ourselves  and  the  defence  production
 programme  is  undertaken  in  _  that
 spirit.  We  have  made  considerable
 headway  in  liberating  ourselves  from
 the  stranglehold  of  external  resources,
 foreign  exchange  bottle-necks,  We
 have  gone  into  our  needs  item  by  item
 for  our  more  difficult  programmes  and
 we  are  trying  to  assess  our  Own  re-
 quirements  and  meeting  those  needs
 ourselves.  But  this  is  a  long-drawn
 process  which  cannot  be  achieved  in  a
 day.  But  I  can  assure  you  that  from
 year  to  year  we  are  making  progress
 in  this  direction  and  a  qay  will  come
 soon  when  we  can  claim  that  we  have
 achieved  as  much  self-sufficiency  and
 as  much  ¢elf-reliance  as  any  nation  in
 the  modern  world  with  so  much  of
 economic  independence  can  achieve.

 7.42  hrs,

 (Mr.  Deputy-SPEAKER  in  the  Chair]

 In  the  end,  I  can  assure  the  hon,
 Members  that  whatever  they  have
 said,  whatever  criticism  they  have
 offered  in  this  respect  will  be  taken
 note  of  and  every  effort  will  .be  made
 to  see  that  our  performance  is  better
 next  year  and  still  better  the  year
 after,

 Shrj  Frank  Anthony  (Nominated—
 Anglo-Indians):  Mr,  Deputy-Speaker,
 Sir,  I  must  say  with  regret  that  I  find
 this  Defence  Report  continues  an  atti-
 tude  of  purposeless  ang  even  danger-
 ous  secrecy.  I  had  a  little  to  do  with
 defence  from  the  time  of  the  National
 Defence  Council  during  the  second
 world  war  and  I  feel  this  is  a  hang-
 over  from  the  pre-independence  6898
 when  the  British  Government  would
 not  trust,  did  not  trust,  the  Members
 of  the  House.  Today  also,  I  regret  to

 |

 |
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 situation.  I¢  is  something  which  the
 Minister  should  share  with  the  House.
 What  India  cannot  afford  is  an  officer

 generals  who  have  not  heard  a  shot
 fired  in  anger.  We  cannot  afford  it.

 I  want  to  say  this  to  the  Defence

 go  out  comparatively  young  when
 their  commitments  to  their  families
 are  at  peak.  You  don’t  even  absorb
 them  in  civilian  services  where  they
 &  z

 ASADHA  6,  2869  (SAKA)  (Min,  of  Defence)  7936

 Ponse  from  the  other  ranks.  I  asked
 some  Generals  about  this  end  they
 said  thut  the  conditions  offered  in

 jawans  with  the  result  that  some  of
 our  finest  fighting  material  is

 (| “गा
 ;  ‘  E  ‘  3

 EEE  ४५६  i
 ify

 il
 4964६
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 म्

 स्
 cvertaken  by  events  in  the  nuclear
 field.  I  remember  reading  a  statement
 by  Mr,  Chou  En-lai.  it  was  in  the

 of  -bhai

 October,  they  fired  an  intermediate-
 range  missile.  So  far  ag  India  is.
 concerned,
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 7939  Strikes  and  =  ASADHA  6,  969  (SAKA)  Labour  A

 the  Directorate  of  Military  Intelli-

 AND  LABOUR  AGITA-
 TIONS*

 Mr.  Deputy-Speaker:  Now,  we
 shall  take  up  the  half-an-hour  dis-
 cussion.

 Before  Shri  A.  K.  Gopalan  initi:  tes
 the  debate,  I  would  like  to  mention
 that  several  hon.  Members  have  inti-
 mated  to  me  that  they  want  to  pul

 So,  I  would  suggest  that
 Shri  A.  K.  Gopalan  may  confine  him-
 self  to  ten  minutes.

 Shri  A.  K.  Gopalan  (Kasergod):  I
 would  take  about  5  minutes,  because
 this  is  a  very  important  matter.

 (BLAH.  Dig.)
 Before  I  deal  with  that  matter,

 I  would  like  to  point  out  what  the
 state  of  industry  today  is,  and  what
 the  economic  situation  in  the  coun-
 try  today  is  and  what  the  result  of
 that  has  been  in  regard  to  the  num-
 ber  of  strikes  by  workers  during  the
 last  six  months  in  our  country.  To-
 day,  it  is  said  that  over  123  lakhs
 coal-mine  workers  in  460  collieries
 jn  the  Jharia  coal  mines  had  gone  ot
 a  24-hour  strike  this  morning  to  back

 implementa-


